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, about that. The doctors should also realise 
their responsibility towards the people, in 
general, and also to their own oath, and the 
Government should also see what is fair 
and the promises, if any, which had been 
made, should be fulfilled and adhered to. In 
this spirit, I think, this is a question which 
is beyond dispute because it affects the 
health and the life of the people as well as 
the confidence and the credibility of the 
professionals, and that is why, certainly, I 
am of the view that this matter should 
received the outmost attention of the 
Government. 
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SHRl SANATAN BISI (Orissa): Mr. 
Chairman, Sir, I fully associate myself with 
the views expressed by Dr. Manmohan 
singh. Since this is very prestigious 
institution of the country, the Government 
should solve the dispute immediately and 
the whole thing should be reviewed 
properly. Thank you, Sir. 

DR. ALLADI P. RAJKUMAR (Andhra 
Pradesh): Sir, I whole heartedly associate 
myself with the views expressed by Dr. 
Manmohan Singh. Sir, I earnestly appeal to 
the Government to invite the striking' 
doctors and see that a settlement is mde 
amicably. Thank you. 

SHRI S. VIDHUTHALAI VIRUMBI 
(Tamil Nadu): Mr. Chairman, Sir, we 
demand a suo motu Statement from the 
Government, giving particulars of the 
agreement already made. What are the 
issues that have been settled? What are the 
issues still pending? Sir, the demands made 
by the doctors can also be mentioned in the 
Statement to be placed 

before us. We request the doctors also to 
consider the plight of the common man. 
They should talk to the Government, and 
an amicable solution should be found, by 
mutual consultation. A suo motu Statement 
is essential. 

MR. CHAIRMAN: Now, we will take 
up the Motion of Thanks on the President's 
Address. 
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MR. CHAIRMAN: Nothing will go on 
record. (Interruptions). Nothing will go 
on record. (Interruptions). I am not 
giving permission. (Interruptions). No, 
no. (Interruptions). I have not given 
permission. (Interruptions). Now, Prof. 
Vijay Kumar Malhotra. 
 

MOTION OF THANKS ON 

PRESIDENT'S ADDRESS 

PROF VIJAY KUMAR MALHOTRA 
(Delhi):   Sir,   I   beg  to   move   that   an 
Address be presented to the President in the 
following terms: "That the Member's of the 
Rajya Sabha assembled in this Session are 
deeply grateful to  the  President for  the 
Address which he has been pleased to   
deliver   to   both   Houses   of Parliament 
assembled together on February 22, 1999."  
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MR. CHAIRMAN: Generally, it is the 
decorum of the House that if a person 
initiates, he should notbe interrupted. A very 
party will have a chance. They can reply. It 
is better not to interrupt. They should hear 
you and you should hear them. 
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�ह�	 �� ���� ��� ह0 �ह ^
� �ह< ह0 F %3��� 
�ह�,�, :�� ��	a�% ��E� ,��� �� 3�	�� %� 
3�	�� 1� 3
 ! %� 3
 ! :J��_�� �� %�"9� 
���� _�ह
 ह0 � �ह ���� �6���� ह� F B? 
��ह�� �� ��	a�% ��E� �� �ह �ह� ह0 �� ��	a�% 
��E� �
 %
0 `.�=0 %
0 �� ��ह�� �� ��	a�% �� 
�k����9 �� �,�� ह0 F ��ह��� �ह� ह0 �� �ह�	 �� 
��	a�% �� %��] �� �,�� ह0 F ��ह��� �ह 3
 �ह� 
ह0 �� ��� -,�8 1� ��ह�� �� 2% -��� �
 
���O�"� �),� �� ,
 �$ ह0 �� ��	a�% %��] ह� 
?�#�
 �?%%� ,��� �� ह��� ���� �� 3
 ! 
:J��_�� �� %��
 ���O�"���	 ...(G� (��)... 

SHRI H.  HANUMANTHAPPA 
(Karnataka): You justify your action and 
then criticise her. You have started from 
the other end. (Interruptions). You justify 
your action. You are not justifying your 
action. 

(Interruptions). 

'.0 	 �� �, ��� �`ह."� : %3��� ?
, 
ह���
 8��, ��
 2�
 "
 �� ह��� ��	a�% ��E� 
�
 %��9?��� घ� !� �� ��T��% �� �,�� F 
��	a�% �
 

%��9���� घ� !� ��  �
Z� �Z�� ह6B _�ह�� 
ह��� �ह< ,�+� F ह� %�g �ह� "� �� ?� ��	a�% 
�ह �ह
 ह0 �ह %_ ह0 F ह�� ���=� ह0 �� ��w� %3� 
�� ह���� �ह6� �ह< ह0 F :�� ��	a�% ��E� 2%�� 
����C ���� ���
 "
 � ��OT_ /� �� ह� �%� 
��% �ह< ��� %�� "� F �	6 ह��� 8��, ��
 
�
  �� ��	a�% ��E� �
 %��Q?��� घ� !� 1� 
%
0 �
0 B$0, %
0 �
0 B$0 (#�), ?�� ,� 
�
 घ� !�7	 �� ��T��% �� ���� "� F ह�� ���=� 
"� 1� ह�� ?���� _��ह# "� �� Fraility thy 

name is congress; immorality thy name is 
congress. 

��	a�% ��  ��� ?� �ह�	 ��.............. 

�, ���� &�.� 3���y : �ह ��� �� ह6$ 
...(G� (��) 

'.0 	 �� �, ��� �`ह."� : �0�� ��$ 
:���d�����(
 8., �ह< ���� ...(G� (��) 

�, ���� &�.� 3���y : %� 2% �ह ��  
3� ! ह�� +���8 �ह< �� %�� F 
(Interruptions). This is not a public speech. 
(Interruptions). This is not a public speech. 
(Interruptions). We will listen to you. But 
don't say all these things against the 
Congress party. (Interruptions). 

SHRI KAPIL SIBAL (Bihar): Sir, I am 
on a point of order. 

MR. CHAIRMAN: What is your point 
of order? 

SHRI KAPIL SIBAL: Sir, we must 
understand the scope of the discussion on 
the President's Address. I would like to 
refer to 'Kaul & Shakdher' on this point. I 
would like to quote only one sentence. On 
page 189, 'Kaul & Shakdher' talks about 
limitations. It says, "Only limitations on the 
President's Address are that the Members 
cannot refer to matters which are not the 
direct responsibility of the Government of 
India". That is the limitation on each 
Member of the House in respect of the 
discussion on the President's Address. 
(Interruptions). Sir, if you look at 'Kaul & 
Shakdher' it is clear that he cannot talk 
about matters which are not the direct 
responsibility of the Government of India. 
Therefore, ....(Interruptions). 

PROF. VIJAY KUKAR 
MALHOTRA: I am talking about Bihar. 
(Interruptions). ��ह�� �� ?� ��'(�� 8�%� 
���= ���� ह0 �0 �%��  ���� �� ��� �ह� ह=	 F B� 
:��� 3� ! �� ?��� ,� ,��� F 
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SHRI KAPIL SIBAL: Sir, if I mayjbe 
permitted ...(Interruptions). What postures 
the Congress party took, why and how.... is 
not the concern of the hom. Member when 
he is disucssing the President's Address. He 
cannot refer to the Congress party in this 
context. 

MR. CHAIRMAN: That is all right. It is 
nota point of order. 

SHRI KAPIL SIBAL. Sir, it is a point of 
order. 

MR. CHAIRMAN: Nom it is not a point 
of order. (Interruptions). Please quote the 
rule. 

SHRI KAPIL SIBAL: Sir, I am quoting 
rule 15. 

SHRI SANATAN BISI: Sir, rule 15 is 
clear. It says, "on such day or days or part 
of any day, the Council shall be at liberty to 
discuss the matters referred to in such 
Address on a Motion of Thanks...". They 
cannot raise extraneous matters. 
(Interruptions). 

MR. CHAIRMAN: Para 59 of the 
President's Address refers to the Bihar 
situation. Therefore, he can talk about that. 
(Interruptions). 

SHRI KAPIL SIBAL: 

Sir .... (Interruptions). 

MR. CHAIRMAN: Why are you talking 
about this unnecessarily? (Interruptions) 

No, that is why, you are informed. 

The Book on 'Rajya Sabha At Work' 
mentions on page 185 and I read: 

"The scope of the discussion on the 
Motion of Thanks is very wide and 
Members are at liberty to speak on any 
matter of national or international 
importance. The general limitations, 
however, that while speaking, a Member 
cannot cast reflections on persons in 
high authority or on the Members of the 
other House or bring in the name of the 
President or refer to matters which are 
sub judice or pending consideration of a 
Parliamentary Committee, apply to the 
discussion on the Motion of Thanks 
also." 

So, there is nothing wrong about it. 

'.0 	 �� �, ��� �`ह."� : �ह�,�, �0�� e%� 
�6 Z �ह< �ह� F �0 �%>9  �ह �� �ह� "� F �0 ��$ 
��	a�% ��E� �� �?k �ह< �� �ह� F �0�ह ���� 
�
 ���88 �� �ह� ह=	 �� ह��� ��ह�� �� ��'(�� 
��? ��� ����� ? ���?=, 2%��  �ह ?��� ह6# 
�� ह� �ह�	 ��?���E
 �� �ह< ह0, �ह ह�� �ह�� ह
 
���=� "�, �0 �ह �ह �ह� ह=	 �� ह��� 3��%� �� 
����, ��
 �� �
, 2��
 %��9?��� घ� !�7	 
�� ��T��% �� ���� F :� 12 >���
 ��  ��, ��� 
ह6B ? 12 >���
 �� ��'(�� 8�%� ����� ��� 
1� 12 �,�� ��  �
_ �� ��� ह6B ? #� � �ह ह6B 
�� ������� �� 3�� ��  -C���	�
 �
 ���� ह� 
�$ F ,=%�� ��� �ह %	��� ह0 �� ��� ��	2��%
 �̀% 
ह0 �� %6-
� ��E9 ��>�%9 ��	̀  �� �����_
 �� 
�ह�	 �� ��8 ���� �
 BA� ,�
 ह0 1� ��	a�% 
��E� :��� ��?�w�=8� �,� ,�
 ह0, :��� %��� 
�	\� �,� ,�
 ह0 F 

��$ e%� %	��� ह� ��� �� �?% �,� %6-
� 
��E9 �ह �ह
 ह0 �� ���>���_
 �� ��>%9 
��	̀  �� B�� _��ह�� ��>%9 ��	̀  �� ?� ��� 
8���� "�, ����  ��� �ह�	 �� �6�,�� _���� 
_��ह�� F ��	a�% ��E� �� ��� ह0 �� 3��
� 
?�� ��E� �
 %���� �ह �$ � ��^��$ �),� 
ह��
 F �% �,� �=�� 8
 Q%� �� �� , ��PE�>� % 
�� ��  ��ह�� ��  :�,� ���= -%�, ��,� ��  %�" 
ह�" ���� ���� �?%��  ��# ��	a�% ��E� �ह �ह 
�ह
 "
 �� �%�� 8�%� �ह�	 +J� ���� %� %� 
w��,� ?;�
 ह0 ����� B? 2�³� ह� ��� ह0 
(G� (��) 

SHRI KAPIL SIBAL: Sir, what is this? 
(Interruptions) 

SHRI DIPANKAR MUKHERJEE (West 
Bengal): He is not a Member of this House. 

'.0 	 �� �, ��� �`ह."� : ह��� ��� 2� �� 
3��%� ���� ? �0 �ह �ह�� _�ह� ह=	 �� �6?��, 
�K� -,�8 1� �Y
%� �
 2� घE��7	 �� 
��'(�� ?
 �� :��� :�33� ! �� �_�� -�E �
 
ह0 F हJ��, ���J���, C�d�� �Y>�Y ��,�
� ह0 
1� ��'(�� ?
 �� �%�
 3
 �ह6 o�,� �
 ह0 F 
��ह �	�
 ?
 �� �ह� ह0 �� ��$ 3
 ह� �%�
 
���n��
 ह� ?�#, �Y
 %� �Y
 %c� ,
 ?�# F 
�K� -,�8 �� ��	a�% �
 %���� ह0 F �6?�� �� 3
 
��	a�% �
 %���� ह0 ...(G� (��)... 

�� &,��$ ��)�� (�Y� '0�$) : �6?�� �� 3
 
��	a�% �
 %���� B�� ���
 ह0 F ...(G� (��) 
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'.0 	 �� �, ��� �`ह."� : %f�
, �Y
%� �� 
��	a�% �
 %���� ह0 F �Y
%� �� ��	a�% �
 
%���� ह0 1� ,��� ?�ह� �� ��	a�% �
 %����� 
ह0 F �ह�	 �� w�=�`�8�� ��� ह0, ���
 ?�	_ ह� 
�ह
 ह0 1� �%��  -�>� %���� B#	�� 
(G� (��) ���6 �0 �ह �ह�� _�ह� ह=	 �� 2�� 
,6'-_�� ���� ���, 2�� ��«�� ���� ���, g=^ 
���� ���, 2�� :��9� -_�� ���� ��� �� %��� 
,�8 �� �,��� �� ��  �+ �,�� ��� F �0 :��
 
7� %� �6 Z �ह< �ह�� _�ह=��, �0 �%>9  
� _�� 
��E�8	% B���  %���� �m �� %6���� _�ह� ह=	 F 
�� �� ��ह< ��� �� �ck �;	 ��, :��
 7� %� 
�6 Z �ह< �;	 �� �ह�� _�ह� ह=	 F #� ह0 j�	% �
 
%� %� w��,� ����� ���
 ����� ह=	 F (�f �j���� 
�%�� %��" #�8�� ����%�� �̀% j� ��2% �� 
dE�� ��  #� BdE�� ��  �6 Z �&�! �0 B���  
%���� �+�� _�ह� ह=	 (G� (��) �ह�,�, �ह 
�ह�,6��� E�2i% Z�� ह) F (G� (��) �ह 3
 
�kOT_�� ह0 (G� (��) ��	a�% �� :+�� �� �ह 
Z�� ह0 F (G� (��) The South Asian 

correspondent, Francois courtier, says: 
"While there is no doubt that the ghastly 
murder...(Interruptions) 

MISS SAROJ KHAPARDE: Which 
magazine arc you referring to? 
(Interruptions) 

SHRI KAPIL SIBAL: You have to 
mention the name. Then only can you refer 
to it. 

MR. CHAIRMAN: Please mention the 
name of the magazine...(Interruptions) 

MISS SAROJ KHAPARDE: What is the 
name of the magazine? (Interruptions) 

PROF.            VIJAY KUMAR 

MALHOTRA:     It     is La     Figaro. 

(Interruptions) I am only quoting from 
that article. 

�ह ��� �� ह0 ? �0 BdE�� �Y �ह� ह=	 �� 
2��� BdE�� ��� ह0 F ..(G� (��) 

SHRI JANARDHANA POOJARY 
(Karnataka) : Show us the front page of the 
magazine. 

'.0 	 �� �, ��� �`ह."� : %3��� 
�ह�,�, �ह BdE�� “�ह�,6��� E�2i%” �� Z�� 
ह0 F �>� ?���! 

 

�� Z�� F �%
 BdE�� �� �0 �m �� %6�� 
�ह� ह=	 F ...(G� (��)  

SHRI JANARDHANA POOJARY: He 
has to show us the front page of the 
magazine.  (Interruptions) 

MISS SAROJ KHAPARDE: Please tell 
us the name of the magazine. 

�� &,��$ ��)�� : �ह 3��
� ?�� ��E� 
�
 ����� %� �m �ह� ह0 ...(G� (��) 

'.0 	 �� �, ��� �`ह."� : “�ह�,6��� 
E�2i%” ��  #�`E����� ��? ��, �%��  �
_� �ह 
BdE�� Z�� ह0, �?%�� 2%�� �
--�´=% ���� 
��� ह0 F �ह�,
 �� 3
 ह0 1� :	a�?
 �� 3
 F 
...(G� (��) 

MISS SAROJ KHAPARDE: You tell us 
the name of the magazine. (Interruptons) 

'.0 	 �� �, ��� �`ह."� : �0 �ह �ह� ह=	 �� 
�ह “�ह�,6��� E�2i%” �� #�`E����� ��? ��  
�
_� Z�� ह0 F �%�� 2�ह��� ...(G� (��) �ह ��� 
ह� �ह� ह0 ? ...(G� (��) I am only quoting from 
the article. 

:�� ��$ B�?)�8� ��� ह0 � ��# 
...(G� (��) 

SHRI JANARDHANA POOJARY: You 
tell the House the name of the magazine. 

�, ���� &�.� 3���y : �% �)�c
� �� ���� 
� ��2�� 1� �/� %
 �)�c
� B� �m �ह� ह0 ?  

'.0 	 �� �, ��� �`ह."� : �ह “?���!” �� 
3
 Z�� ह0 F ...(G� (��) �ह �
0 ?�0 �
0 ���
 
�)�c
� ह0 F ...(G� (��) B� 2%��  BdE�� �� 
��ह# �� �ह< ह0 ...(G� (��) 

�, ���� &�.� 3���y : B� �)�c
� �� ��� 
� ��2�� ? ...(G� (��) 

'.0 	 �� �, ��� �`ह."� : �ह ��� �� �� 
�ह
 ह0 F ...(G� (��) 

�, ���� &�.� 3���y : �� �0 ��P�6 � ^
� 
�� �ह
 ह=	 F ...(G� (��) 

�, ���� &�.� 3���y : �� �0 ��P�6 � ^
� 
�� �ह
 ह=	 F ...(G� (��) 

'.0 	 �� �, ��� �`ह."� : �
0 ?�0 �
0 ��  
���� �� �%�� ��E ���� ह0 �=�� �� �=�� �%�� �0 
�m �ह� ह=	 F ...(G� (��) 
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 �, ���� &�.� 3���y : �)�c
� �� ��� 
��2�� ? ...(G� (��) 

DR. BIPLAB DASGUPTA (West 
Bengal): what she is asking is this. Now, 
you are quoting from somewhere. All that 
we want to know is the name of the 
magazine from which you are quoting and 
the date of the publication of the article. 

PROF. VIJAY KUMAR 
MALHOTRA: I am   telling you. 

�ह BdE�� “�ह�,6��� E�2i%” ��  
#�`E����� ��? �� Z�� ह0 F �%��  ��, 
“?���!” :+��� �� Z��� F �%�� %� �� ����  2% 
�
0 ?�0 �
0 ��  �)�c
� �� F ...(G� (��) �
0 ?�0 
�
0 �
 �)�c
� �0 �� � �ह ह=	 ...(G� (��) 

MISS SAROJ KHAPARDE: What is the 
name of the magazine? 

PROF. VIJAY KUMAR 
MALHOTRA: It is BJP Today. 

�%�� 2%�� �
-�´=% ���� ह0 F 
...(G� (��) 

MISS SAROJ KHAPARDE: what is 
the name of the . magazine? 
...Intenuptions...    B� �% �)�c
� �� ��� � 
��2�� ? ...(G� (��) 

�� &���	
 : �ह � ��ह��� �� �,�� ह0 F 
��ह��� “�
0 ?�0 �
0 E6 �̀” �ह � �,�� ह0 F 
...(G� (��) 

'.0 	 �� �, ��� �`ह."� : “�
0 ?�0 �
0 
E6 �̀” �)�c
� �� �%�� �
-´=% ���� ह0 F 
...(G� (��) 

MR.   CHAIRMAN:  He  has said  it. 
Now, you can go ahead. 

'.0 	 �� �, ��� �`ह."� : %3��� �ह�,�, 
BdE�� �� ?� Z�� ह0 �ह �हJ��=!9 ह0 �� ��% 
�)�c
� �� �%�� �
-�´% ���� �ह �हJ��=!9 ह0 
? 2%��  BdE�� �� ��+� ह0, 

"While there is no doubt that the 
ghastly murder of Grahm Steward 
Stains, the Australian missionary, and 
his two innocent sons should be 
universally condemned and that culprits 
should be severely punished, the 
massive outcry as evoked in the Indian 
Press raises several important 
questions". 

for which, an Indian, who dares utter the 
following statement, would immediately be 
identified with the Sangh Parivar - 

"is the life of a whiteman more 
important and dear to the Indian media 
than the lives of a hundred Indians? Or, 
to put it differently, is the life of a 
Christian more sacred than the life of 
many Hindus? It would seem so...." 

DR. BIPLAB DASGUPTA: What do 
you mean? What is this? (Interruptions) 

SHRI JANARDHANA POOJARY: He 
is quoting somebody. What has that got to 
do with the issue? (Interruptions) 

SHRIMATI KAMLA SINHA (Bihar): 
What is the point that you are trying to 
make? Don't read things like this. 
(Interruptions) 

DR. BIPLAB DASGUPTA: Every 
human being is important, whether he is a 
Hindu or a Chirstian or anybody. 

'.0 	 �� �, ��� �`ह."� : %3��� 
�ह�,�,�0 :��
 7� %� #� 8., 3
 �ह< �ह �ह� 
ह=	 F I am not sayting that I am saying this. 
��, �0 �ह=	, � ��ह# F �0 � �%�� �m �ह� ह=	 F 
...(G� (��) 

DR. BIPLAB DASGUPTA: Why do 
you compare one Christian with 100 
Hindus?.. .(Interruptions)... 

'.0 	 �� �, ��� �`ह."� : B� �� %� 
�=�Z# � F 

You go and ask him. 

SHRI JANARDHANA POOJARY: 
Many articles have been written in various 
magazines. Can he do that? It is not his 
view. It has been said by somebody else. 
How can he quote it here? 

�, ���� &�.� 3���y : oह,6��� �� 2�
 
�0?
�% ह0 1� ���� 2�� �6 Z ��+� ह6B ह0, 
:�� B� �� 2	E���E ह) � B� �� �� ��E 
���# F ��ह� Z�Y�� B� ��,�8 �
 �0�?
�% �� 
��E �� �ह� ह0 ? 

You quote those magazines. Why are 
you quoting videshi magazines here?... 
(Interruptions)... 
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PROF. VIJAY KUMAR 
MALHOTRA: I am only quoting others, 
I am not quoting you 

. ..(Interruptions).. ��'(�� ?
 �� :��� 
:�33� ! �� �ह� ह0 �� �ह ?� घE��#	 ह6$ ह0, �ह 
�ह6 o�,�
� ह0, �� 2� घE��7	 �� %��
 
�������E
? ��  �+��> 2����� � ��� F 
...(G� (��)... �% ��  B�� ��ह��� ��+� ह0 
...(G� (��)... ?� B� %� �ह�� _�ह� "�, �ह 
%6� �
�?# F ...(G� (��) 

MR. CHAIRMAN: Please sit down. 

PROF. VIJAY KUMAR 
MALHOTRA: "The massive outcry on the 
atrocities against the minorities raises also 
doubts about the quality and integrity of 
Indian journalism. Take, for instance, the 
rape of four nuns in Jhabua. Today the 
Indian Press and the foreign 
correspondents are still reporting that it 
was a religious rape. Yet, I went to Jhabua 
and met the four adorable nuns who 
themselves admitted along with their 
Bishop George Anakil that it had nothing 
to do with religion. It was the doing of a 
gang of tribals known to perpetuate this 
kind of hateful acts on their own women. 
Yet, today the Indian Press, the Christian 
hierarchy and the politicians continue to 
include the Jhabua rape in the. list of 
atrocities against the Christians." 
...(G� (��)... 

SHRI M.J VARKEY MATTATHIL 
(Kerala): You prove it. 
... (Interruptions)... 

MR. CHAIRMAN: Please sit down. ... 
(Interruptions)... 

'.0 	 �� �, ��� �`ह."� : :K�@ �ह�,�, 
�% �� +6, ?��� �ह �ह� ह0 �� 1� �K� -,�8 
�
 %���� �� �ह�	 �?�� ���� �� ���n�� ���� 
F ...(G� (��)... �K� -,�8 �
 %���� �� �?� 
���� �� ���n�� ����, �% �� �kOT_�	% 3� 
8���� "� F ...(G� (��)... �K� -,�8 �
 %���� 
�� �?� ���� �� ���n�� ���� �� �� $%�$ 3
 "� 
F %�, 2% �� B�� ?� ��+� ह0, �% %� ���� �� 3�$ 
,6+
 ह��� ...(G� (��)... 

�� &���	
 : ��ह� ����� ,
�?# F 

SHRI K.M. KHAN (Andhra Pradesh): We 
should state the facts fo the House. 
...(Interruptions)... 

PROF. VIJAY KUMAR 
MALHOTRA: He said, "In Wynad, in 
northern Kerala, it was reported that a 
priest and four women were beaten up and 
a Bible was stolen by fanatical Hindus, and 
an FIR was lodged. The Communists took 
out processions all over the Kerala to 
protest against the atrocities..." 

SHRI A VIJAYA RAGHAVAN 

(Kerala): Sir,... 

' MR. CHAIRMAN: Please sit down. Your 
party will also yet a chance. 

PROF. VIJAY KUMAR 
MALHOTRA: "And the Press went gaga 
yet, an intrepid reporter from Calicut office 
of the Indian Express found out nobody 
was beaten up and the Bible was safe. 
...(Interruptions)... 

MR. CHAIRMAN: Please sit down. you 
will get a chance to speak. Then you can 
reply to these points. 

PROF. VIJAY KUMAR 
MALHOTRA: "...it was too late. The 
damage was done and it is still being made 
use of by the enemies of India. 

�ह B�� �=Z� ह0 : 

"Why do the Indians always reflect a 
westernised point of view? Why do 
India's intellectual elite, the majority 
of which happens to be Hindus, 
always come down so hard on their 
own culture, their own religion, their 
own brothers and sisters? Is it 
because of an eternal feeling of 
inferiority which itself is a legacy of 
British colonisation? Is 

it because they consider Hindus to be 
inferior beings? Is it because the 
Indian Press is still deeply influenced 
by Marxists and Communists..." ... 
(Interruptions)... 

SHRI JANARDHANA POOJARY: Sir, 
the President's Address talks about curbing   
such   incidents.    But,    he   is 
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preaching fundamentalism here. Why is he        
quoting        somebody        else? 
... (Interruptions)... 

'.0 	 �� �, ��� �`ह."� : %3��� ?
, �0 
%��� BdE�� �ह
 �m�, �0 �% �
 B�+�
 �� 
�m�� +J� ��  ,�� ह=	 ...(G� (��)... 

�� &,��$ ��)�� : %�, �ह���ह� ��'(�� 
�ह�,� �� :��� :�33� ! �� :P�%	|��� �� ?� 
?6P� ह� �ह� ह0, �% �� :��� :>%�% ?��ह� 
���� ह0 1� �� :P�%	|��� �� ?6P�� �
 ,=%�
 
��
� ��8 �� �ह� ह0 ...(G� (��)... 

'.0 	 �� �, ��� �`ह."� : B� ������ � 
�ह ,
�?# F 

�� &,��$ ��)�� : :P�%	|��� �� ?� ?6P� 
ह� �ह� ह0, �� �� ��'(�� �ह�,� �� :��� 
:�33� ! �� :>%�% ?��ह� ���� ह0 F 

'.0 	 �� �, ��� �`ह."� : B�+�
 �� �m 
,�� ह=	, �ह �ह6 �	 �̀�o�� ह0 B� ��  ��# F �� _�� 
��2	% �m ,�� ह=	 F 

"Whatever it is, harm is done because even 
though it is not the truth which has 
been reported from Jhabua, from 
Wynad or from the Keonjhar district 
of Orissa, it has been far from truth, 
and it has been believed to be the 
Marxists." 

�� &,��$ ��)�� : �ह�,�, �� �
0 ?�0 �
0 E6 �̀  
�� ���
 ,�� �m��� ? �ह�,�, �ह���ह� ��'(�� 
�ह�,� �� ,�8 ��  ���3�� 2���� �� :P�%	|��� 
�� ह� �ह� :J��_��� �� o_� \�y �
 ह0 1� B� 
�
0 ?�0 �
0 E6 �̀  �m �ह� ह0 F �ह�,�, B� ��ह� �
0 
?�0 �
0 E6 �̀  �m�� ��  ��# ���
 ��� :��� ����� ? 
�� :�� ��$s% ��  %	�	C �� ���� F 

'.0 	 �� �, ��� �`ह."� : �0 �ह ��� �ह� 
ह=	 �� ��'(�� ?
 �� :��� :�33� ! �� �ह� ह0 �� 
�� ?� घE��#	 ह6$ ह0 1� B��
 2� ��� ��  ���! 
�=����� ��d�����E �� ��c�P�=8� ��% �� �,��, 
������� �� ��% �� �,�� F ,=%�� �� �� �,�� F 
:��� ,�8 �� :P�%	|�� %�%� w��,� %6��@ ह0, 
2% ,�8 �� �,��� � �
�?# 1� 2% ,�8 �� 
�,��� ����  :P�%	|�� ��  -� e%� �����! 
� ���#	 ?� �� %p_�$ �ह< ह0 F ��«�� -_�� � 
�
�?# F 
 

 %3��� �ह�,�, 2%��  ��, #� �ck ���� 
��� ह0 F ...(G� (��)... 

�� 6�0 ह�,��
i�� : �Pह��� ?
, #� ���E 
F 

'.0 	 �� �, ��� �`ह."� : �ह<, ��, �� 
B��� 3
 �/�� ������ F 

�� 6�0 ह�,��
i�� : :��� �ह �,��, B��� 
��� ���� �� >���� ?�9���E ��  7�
���� �� 
��d�����E �� `�� �,�� F I  Was it .necessary? 

...(Interruptions)...It may not be a point 
of order, Mr. Chairman, but a point of 

 
propriety.      ...(Interruptions).. .Was      it 
necessary   to   have   brought   it   on   the 
record? ... (Interruptions).... 

'.0 	 �� �, ��� �`ह."� : %3��� �ह�,�, 
�0�� �Y
%� ��, �K� -,�8 �� �ck ���� F ���� 
,�� �=Z %�� ह0 �� �6?�� ��  ���� �� B� �ह 
%�� ह0 F �6?�� ��  ���� �0�� �ह�� ह
 �ह� ह0 �� �0 
:��� � ��P�6 � -�E �ह< �;	 ��, �� �� ?� 
�E]��!��	 ह0, � -�6 �� �ह� ह= FTwo oldest 

living Gandhians, Chelubhai Naik and 
Chunilal Jaiswal. ...(Interruptions).... 

�� 3�� 5,l��� 2�	ह0� (�Q� '0�$) : 
+6���� ?
 ���
 �� � ����# F 

 �� ��0 6�0 �
, y0� (�Q� '0�$) : �� 
,=%�� ह��% ��  �)i�� ह0, _����0 %�ह� 2?�c 
�ह< ,��� ���� ��� ���� ��  ��# F 

 '.0 	 �� �, ��� �`ह."� : _��63�$ ���� 
1� _=�
 ��� ,��� �
 B�6 82 %�� ह0 1� ,��� 
�� �� ��	�C�� �ह< ह0, �ह�J�� ��	C
 ?
 �� ���� 
�ह�	 B�,���%�� �� ��� ���� ��  ��# 3�?� "�, �� 
B? � ��� �� �ह� ह0 ��Z�� 50 %� 1� ��ह��� 
e�> �̀��E ��, 8�"-�� ,��� ��2�f��E
 
��
8� ��  %���� ?� :��� ������`� �,��, �0 
�%�
 �� �� 5-6 ��2�� �m �ह� ह=	 :-That the 

Dangs incident is not to be perceived as an 
attack on Christians: that it is a long 
simmering reaction to the conversions by the 
Christian Missionaries; that the Missionaries 
have used and even now use unethical means 
to convert; and, that this is not the beginning, 
but the Culmination. 

�� &��
� 	+	& : _����)� %�ह�, �)�� 8 ���� 
��� ह0 F ...(G� (��)...The President has 
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expressed anguish over the recent incidents  
in  Gujarat,  Madhya  Pradesh,                               
Orissa … (Interruptions)    But they are 
justifying it! 

PROF. VIJAY KUMAR 
MALHOTRA: I am talking of Gujarat. 
(Interruptions) 

MR. CHAIRMAN: Mr. Bisi, when you get 
time, you can reply to him. ... 
(Interruptions)... 

MISS SAROJ KHAPARDE: Is that a 
copy of the memorandum or a newspaper? 
... (Interruptions)...  

'.0 	 �� �, ��� �`ह."� : �0 ���� �� %� 
�m�� %6�� �ह� ह=	 F 

�� &���	
 : B� �ह�	 %� �m�� �� �ह� ह0 
?  

'.0 	 �� �, ��� �`ह."� : �ह ���� ��  
:	,� Z�� ह0, �%�� ���E ���� ��� ह0 2%��  
:	,�, �%�� �m�� �� �ह� ह=	 F 

�� &���	
 : ��% _
? �� ���E ह0 ? 

'.0 	 �� �, ��� �`ह."� : �0�� �%�
 
>�E��E�E ���
 ����$ ह0, �ह “�����E�� 
B.c�9�” �� %� ह0 F  

�� &���	
 : ��  �ह �ह� ह0 �� �ह 
“�����E�� B.c�9�” �� %� ह0 F 

PROF. VIJAY KUMAR 
MALHOTRA: That the Missionaries have 
been inciting conversions; that the 
Missionaries have used and even now use 
unethical means to convert; that this is not 
the beginning, but the culmination; that the 
missionaries have been inciting the 
converted tribals into vandalism; that the 
Missionary schools have punished students 
who have worn Gandhi caps during the last 
five years; that nearly two dozen idols of 
Shiva and Hanuman, revered    by    the    
tribals    have    been 
desecrated and broken. 

�� 3�� 5,l��� 2�	ह0� : ������, �ह ?� 
�m �ह� ह0 �ह ������`� �ह< ह0, �ह B�0 #%0 
#%0 �� ?� ������`� ह0 ...(G� (��)... 

�� &���	
 : ��� �m �ह� ह0 ? 

�� 3�� 5,l��� 2�	ह0� : �ह �
0 ?�0 �
0 
E= �̀  1� B�0 #%0 #%0 E= �̀ %� �m �ह� ह0, �ह 
������`% %� ��P�6 � �ह< �m �ह� ह0 F 

'.0 	 �� �, ��� �`ह."� : %3��� 
�ह�,�, �ह�J�� ��	C
 ?
 �� ...(G� (��) 

 �, ���� &�.� 3���y : ���
 ��� 
�m��� �Pह��� ?
 B� ? 

 '.0 	 �� �, ��� �`ह."� : %3��� 
�ह�,�, �ह�J�� ��	C
 ?
 �� 1935 �� “ह��?�” �� 
11 �$ �� �ह �� �ह
 �� – “:�� ���� ह�" �� 
%�� ह� 1� �0 ���=� ��� %�=	  � �0 C�Q�! �� 
%��� ������� ह
 �	, ��� ,=	 F 2%%� ��9-��9 ��  
�
_” ...(G� (��) 

�� &���	
 : ��	C
 ?
 �� �m ह� ह0 
...(G� (��) 

�� 3�� 5,l��� 2�	ह0� : �ह B�0 #%0 
#%0 E6 �̀ �� ?� ���E ���� ��� ह0 �ह �m �ह� ह0 
...(G� (��) He is quoting wrongly. .... 

(Interruptions).... 

�� &���	
 : �ह ��	C
 ?
 �� �ह< �ह� ह0 
...(G� (��) 

'.0 	 �� �, ��� �`ह."� : B� ह�� ��ह# 
�� �� ह0 F :�� �� ह0 � �� ,
�?# �0 �m 
�ह� ह= 11 �$, 1935 �� ��	C
 ?
 �� “ह��?�” �� ?� 
��+� ह0 ...(G� (��) 

�, ���� &�.� 3���y : �Pह��� ?
, ���� 
�m��� ? ��T� oह,= ��� ,, B�0 #%0 #%0 E6 �̀, 
ह�� �)�
 o"hc ...(G� (��) 

SHRI M. VENKAIAH NAIDU 
(Karnataka): Sir, a number of times the 
Chair has ruled that when a Member is 
speaking the other Members should not 
interrupt unless the concerned Member 
yields. But, what we have seen is that some 
senior Members and even those Members 
who are on the panel of Vicc-Chairmcn are 
continuously standing up and making a 
running commentary. .... (Interruptions).... 

MISS SAROJ KHAPARDE: We have 
every right.........(Interruptions).... 

SHRI M. VENKAIAH NAIDU: Then 
we have also got the same thing. 
....(Interruptions).... 

MISS SAROJ KHAPARDE: I have got 
every right to speak if somebody is quoting 
my party wrongly. .... (Interruptions).... 
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SHRI M. VENKAIAH NAIDU: I have 
no way to define if the Member who is on 
the panel of Vice-Chairmen says, "This is 
my right." Is this the way to run the House? 
I am very sorry. ....(Interruptions).... What 
is this going on? ...Why are they so scared? 
.... (Interruptions).... 

MR. CHAIRMAN: If the hon. Member 
feels that he is wrongly quoting Gandhiji, 
please bring it to me. We shall see it 
afterwards. 

PROF. VIJAY KUMAR 
MALHOTRA:      That      is      all,      Sir. 
....(Interruptions).... 

�� &���	
 : B��� �ह� �� �� �ह �� 
���E �� �ह� ह0 ...(G� (��) 

�, ���� &�.� 3���y : �0�� �ह �ह< �ह� F 
%�, �0�� �ह �ह� �� ���
 ��� ��ह� �� , ��,�8 
��  ���� %� �m��� ? �)�� �ह �ह� 1� �0�� ���-��� 
�0�?
� �� ��� �=Z�, 1� �0�� �6 Z �ह< �=Z� F ��� 
�ह 3
 �6g� :�C��� �ह< ह0 F 

�� &���	
 : �ह � ��ह��� �� �,�� 
B��� F �ह �� +J� ह� �$ F 

�, ���� &�.� 3���y : ^
� ह0, �� +J� ह� 
�$ F �0�� ?� �=Z� ह0, 2%
��# �=Z� ह0 �� �ह�	 %� 
���E �� �ह� ह0 ?  

'.0 	 �� �, ��� �`ह."� : �ह �0�� �ह� ह0 F 
�ह�,�, 11 �$1 1935 �� “ह��?�” �� ��ह��� �ह 
�� �ह
 ह0 F �0 �=�� �m ,�� ह=	 ...(G� (��) 

�� 6�0 ह�,��
i�� : B��� ���) �� ��� =̀  �� 
�
P` ����, �6g� �
P` �ह< �� �ह� ह0 #� ���E 
��  ��# F 

'.0 	 �� �, ��� �`ह."� : %3��� �ह�,�, 
2%%� ���� �
_ �� ��i� E=E ?�� ह0 F 

�� 6�0 ह�,��
i�� : �
0 ?�0 �
0 ��  ��# 
�
P` ���� %� ��i� �ह< E=E� ह0, ��	a�% ��  
��# �
P` ���� %� ��i� E=E ?�� ह0 F  

'.0 	 �� �, ��� �`ह."� : �ह<, �ह ]��2	E 
B> B 9̀� "� F :�� ��$ ]��2	E B> B 9̀� ह0, 
� B� �� ,
�?# F 

 

SHRI H. HANUMANTHAPPA: Sir, we 
are discussing the Motion of Thanks on the 
President's Address. The President in his 
Address has expressed regred on the 
incidents which occurred in the country. 
Can a Member who is moving the Motion 
of Thanks on the President's Address 
deviate from the view or , opinion 
expressed by the President? .... 
(Interruptions).... 

PROF. VIJAY KUMAR 
MALHOTRA: I am not deviating from 
that ......... (Interruptions)....    I    am    not 
yielding ...... (Interruptions).... 

SHRI H. HANUMANTHAPPA: The 
President has expressed regret on the 
atrocities on minorities. 
....(Interruptions).... Now the hon. 
Member is justifying it by quoting what 
the foreign journalists have written. 
....(Interruptions).... Is it on the lines of 
the Motion of Thanks? 
.... (Interruptions).... 

SOME HON. MEMBERS: Not at all .... 
(Interruptions).... 

'.0 	 �� �, ��� �`ह."� : %3��� ?
, 
��'(�� ?
 ��  :�33� ! �� ��%
 3
 :P�%	|�� 
�� ह��� ���� :J��_�� �� o_� -�E �
 �$ ह0 
1� �0�� ���	 �ह� ह0 �� ��%
 3
 :P�%	|�� �� 
:���� �� :J��_�� ह��� 2% ,�8 ��  ��# ��	� 
ह0 ...(G� (��) ��� �� ह� �$ ...(G� (��) 
The      moment      I      start      speaking, .... 
(Interruptions).... 

�, ���� &�.� 3���y : B��� �ह�	 �� ?� 
���E ���� �Pह��� ?
, :��?
8� ���� �� 
B���  ���� �� B�O� � �^�$ ?� ...(G� (��) 

�� &���	
 : �� +J� ह� �$ �� 
...(G� (��) 

�, ���� &�.� 3���y : B� �Y-���Y�� 
%��� �%�� %,� ��  %���� �+� ह0 1� ह� �6 Z 
��'E
��! 3
 �ह< �� %�� ? 

�� &���	
 : �ह< �� +J� ह� �$ F ��ह��� 
?� ?��� �,��, �%��  %�" B��
 �� +J� ह� 
�$ F 
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�, ���� &�.� 3���y : :3
 2�ह��� ?� �ह�, �0 
�% �� �6 Z �ह �ह
 ह=	 F ह��� B�O� � �^�$ 
?� B��� �
0 ?�0 �
0 ��  #� �9��� �� �� ?� 
Z�� ह6B ��,�8
 �� 2	E�\�= "�, �%��  ��� �� 
�m�� 86; ���� ...(G� (��) 

�� &���	
 : �ह �� � +J� ह� �$ ��, 
��ह��� �� �,�� F ...(G� (��)  

MISS SAROJ KHAPARDE: He is again 
raising that issue. 

'.0 	 �� �, ��� �`ह."� : ��'(�� ?
 �� 
�ह �� �ह
 �� �� 3 घE��#	 �ह6 o�,�
� ह0, 
���
 ?�	_ ह� �ह
 ह0 F �0�� 3
 �ह
 �� �ह
 F 
���6 ��ह��� �ह� �� 2%�� :���, ���2# F �ह 
:���, ह0, �ह #��8	% ह0, �ह ��$ %��
 
�������E
 �� ह��� ह� �ह� ह0, �J�� B� ह� �ह� 
ह0, �ह=�,�� �
 �ह %� :J��_�� ह� �ह� ह0 2% 
�ह �� g=^� ��«�� B��� � �
�?# 1� 2% 
�ह ��  -_�� ��  ���! %��
 ,6���� �� �ह�,6��� 
�� ��� �,��� � �
�?# F ...(G� (��)... ह� 
� �ह �ह� ह0, �ह� �ह ?� �ह� ह0 �� 
...(G� (��) 1� 2%��  ��# �ह �ह� ?� �ह� ह0 
�� ?)%� C�Q��! �ह6 :pZ
 �� ह0 F :�� 
C�Q��! ह��� �� �ह�J�� ��	C
 ?
 �� ?� �6 Z �ह� 
ह0 �0 �%�� ��E ��� ह=	 � B� ��	C
  ?
 �� 
��� %6��� �ह< _�ह� F ...(G� (��) C�Q��! 
��  ���� �� �0 �%�� �P��+ ��� ह=	 � B� 2% 
�ह %� हP�� ��� ह0 F ...(G� (��) �6g� ���=� ह0 
�� B? B� ��	C
 ?
 %� -��!� �ह< ���, B? 
B� ��	C
 ?
 �� :��� ��� �ह< ����, B? 
B��
 ��� %����� ��	C
 ह0, 2%��# B� 2% 
�ह �
 ��� ��� ह0 �� ��	C
 ?
 �� ��� 3
 
%6��� B��� �	%, �ह<, ��	C
 ?
 �
 ��E�8� 
%6��� �%	, �ह< ��� F 

�� 8
�� &��,5,p (�mz�� +#5��) : ��	C
 ?
 
�
 हJ�� ��%�� �
 "
 F 

'.0 	 �� �, ��� �`ह."� : %3��� �ह�,� 
...(G� (��)... 

�� 3�� 5,l��� 2�	ह0� : ��	C
 ?
 �� � 9̀� 
��%�� ���� ?Who has murdered Gandhiji? 

Who was behind the assassination of 
Gandhiji? 

PROF. VIJAY KUAMR MALHOT-RA: 
You people have murdered Gandhi-ji's 
soul. 

2354 GIPMR/99-9A 

��'(�� ?
 �� 2%�� �?k ���� ह0 �� 
1998 �� %�]-,���� हJ��7	 ��, �)%� � #� \�Oy 
�
 3
 हJ�� ह� � �ह6 �6�
 �� ह0, ���6 1996 �� 
712, 1997 �� 734, 1998 �� %�i-,���� ,	�� �� 
���� ���� �
 %	|�� 473 �ह
 F �ह 473 �
 %	|�� 
3
 b��
 _��ह# F ���6 ��	a�% ��  ?���� �� ,=%�
 
��dE�� ��  ?���� �� �?�
 हJ��#	 ह6$ �%%� �� 
हJ��#	 2� 10 �ह
�� �� ह6$ ह0 1� 2% �ह �� 
�����! � ���2# �� %��
 ,6���� ��  :	,� �ह 
�)%�? ?�# �� �ह�,6��� �� %��
 ,6���� ��  
:	,� �ह �)%�? ?�# �� �ह�,6��� �� 
:P�%	|�� :%6��@ ह0 1� :P�%	|��� ��  
���� �� 2% -��� �
 ��� ���#	 2%��# �0�� �ह 
��E�8� B���  %���� �m
 "
 F 

%3��� �ह�,�, �ह�	 �� �ह �ह� ?� �ह� 
ह0 �� %���� _� �ह
 ह0 1� �ह �� �Y� ?�� %� 
-_��� �
 ?� �ह
 ह0 �� %���� _� �ह
 ह0 F 
-��,� %���� �� %	�E B� ह0 F ?� ��'(�� 
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MR. CHAIRMAN: The House is 
adjourned till 2.05 P.M. 

The House then adjourned for lunch at 
five minutes past one of the clock. 

The House reassembled after lunch at 
eleven minutes past two of the clock, 

[The Vice-Chairman (Shri Sanatan Bisi) 

in the Chair.] 

THE VICE-CHAIRMAN (SHRI 
SANATAN BISI): Motion of Thanks on 
the President's Address. Sardar Balwinder 
Singh Bhundar to second the Motion. 

SHRI BALKAVI BAIRAGI : Sir, no 
Minister is there. 

THE VICE-CHAIRMAN (SHRI 
SANATAN BISI: Is there no Minister? 
When there is no Minister .............  

SHRI MD. SALIM : This is serious. 

THE VICE-CHAIRMAN (SHRI 
SANATAN BISI) : Just a minute. 

I adjourn the House for ten minutes. 

The House then adjourned at 
twelve minues past two of the clock. 

The House reassembled at twenty 
minutes past two of the clock, —The Vice-
Chairman (Shri Sanatan Bisi) in the Chair. 

THE MINISTER OF POWER, 
MINISTER OF PARLIAMENTARY 
AFFAIRS AND MINISTER OF NON- 
CONVENTIONAL ENERGY 
SOURCES                      (SHRI           P.R. 
KUMARAMANGALAM): Sir, with the 
permission of the Chair, may I, at first, 
apologise to the Chair and the House for 
no Cabinet Minister being present earlier. 
My colleague, Satyanarayan Jatiyaji got 
hels up in the traffic. I am sure this will 
not happen again. 

THE VICE-CHAIRMAN (SHRI 
SANATAN BISI): It should not happen 
again. 
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SHRI P.R. KUMARAMANGALAM: 
Yes, Sir. I assure you on that. 

THE VICE-CHAIRMAN (SHRI 
SANATAN BISI): Sardar Balwinder Singh 
Bhundar to second the Motion of thanks on 
the President's Address. 

MOTION    OF   THANKS    OF   THE 
PRESIDENT'S ADDRESS (Contd.) 
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��?
E��� 1� j= E ��, ?� �ह 30 %� 40 ��%�E 
��% ह0, 2%�� ह� :�� ?�Y� � 2%�� :�� �� 50 
ह?�� ���Y b�# �� ��% ह�� ह0 F #� %�� �� 
ह�dE�P_� ��  -�`�s% ��  -�`�s% �� 2�� 
��% ह� ?�� ह0 F 2%��# :�� ह� �% ���E�? ��, 
2% ��% �� ��� �� � ह� ,6���� �� �	�� #� 
��?
8� �� B %�� ह0 F 2%
 �ह %� ह� :�� 
>= ` a�� �� ��% ��� �� � 2%�� #�%��E9 ���� 
��  ����� ह� ?�� ह0 F ���
 ?� ह���
 -����, ?� 
�3
 7���� ��  ���� �� ?� ?�
 ह0, �3
 ��E�E� 
�
 ह� ?�
 ह0, �3
 ��%
 ���?E��� ��  ���� �� ह� 
?�
 ह0 �ह �ह< ह��
 F B? %� B^-,% %�� 
�ह�� #� %�� ह \ह
E ��ह� %� �	��� "�, 86�� 
��ह� %� �	��� "�, B�� %
¾% ��ह� %� �	��� "�, 
����� B? 
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ह��� �,� �# ह0 F �� %��
 �6OT�� ह� ह� 
%�
 ह0 F B? ह� >
P` �� ह���� ��%�� B�� 
�m �ह� ह0 F ����� �%�� ?
 �
� ]��2	E ह0 
�%�� ��� ���� �
 ?;� ह0 F 2%��  ��# �0 
%���� �� %6g�� ,��� _�ह� ह=	 F 

?���
 ह���� ,�8 �� �),���� �� �m���
 ह� 
�ह
 ह0 F ����� 2%�� ��� ���� ��  ��# ह�� 
_��ह# �� ?� �)��%��� k�� ह0, �?%�� ��?
E��� 
1� ह�dE�P_� B� ह0 2%��  ��# ��P` 
�E���?, >��9 %��E� %� �E�E9 ����  ���¦ E %��E� 
� ह�� ����� _��ह# F :�� B� e%� ��� ह0 � 
2%%� ��(
 �� �ह6 �Y� 3�� ह��� F 2%%� ?ह�	 
��%�� �� >��,� ह���, �ह�	 2%%� ,�8 �� 3
 
>��,� ह���, ��w� %����� �� �3
 2%%� 
>��,� ह��� 1� 2% @�� �� ह� ,6���� �� �6����� 
�� B ?����� F 2%%� ह���� #����E9 F 2%��  ��# 
�%>9  :��?��E ���� �
 ?;� ह0 F �0 �i�
, 
��� ह=	 �� %���� 2% ]��2	E �� ��E ����
 
1� 2%�� �=�� 2	E���E ���� ��P` �E���?% �
 
_�� ���#�
 F 

2%
 �ह %� >= ` a�� �� ���E�? ����� ��  
��# ?� ���2�� �%�E� ह0, 2%��  ��# %i��E9 
���� �Y� ह0  F 2%�
 ´=E
 �� ���
 
_��ह#, ��� ?� >= ` a�� �� ���E�? ह�� ह0, �ह 
� ह� %��  F 2%��  ��# �8
��
 ��ह� %� �	���
 
�Y
 ह0 F 2%��  ��# %O.%`
 3
 %���� �� 
�E�s% �� ,��
 _��ह�� F 2%��, :�� 
2	�`��?6:�, ��	� ���� _��� ह0 � ���� 3
 ,��
 
_��ह�� 1� �E���? �Y� �)���� �� ����� _��ह�� F 
��	�-��	� �� �E�� ���
 _��ह�� F 2%%� B��� 
���E�? �� ह��� 1� �E���? �� ?� �`�(� ह�� 
ह0 �ह 3
 �� ह� 1� ,�8 �� :�C� :��? ���� F 
��%�� 3
 _�ह� ह0 �� :pZ
 �
� ���� 2%��  
2%��# �E���? �
 \���"� ���
 _��ह�� ��� 
�%�
 ?� �),���� ह� �%�� �%�� :pZ� �
� 
��� %�� , �ह 2%�� :pZ� ,��� �� ��_ %��  F 
2%��# �0 �ह�� _�ह� ह=	 �� %���� �� 2% 
_
? �
 �> 3
 ?�� %� K��� ,��� _��ह�� F 

2%
 �ह �0 
�-_�� 1� %6g�� ,��� 
_�ह� ह=	 F �0�� :+���� �� �m� "� �� %���� 
8��, +�
 �
 ��? �� 3
 E)�% ������ ?� �ह
 
ह0 �� �%�� �ह ,�+�� _��ह�� �� ��%��� �
 
ह�� �ह�� ह
 +��� ह0 1� �ह %6$%�2` �� �ह� 
ह0 F �%�
 �),���� 3
 �m �ह
 ह0 1� ,�8 �� 
�%�� �ह6 3�� ���� ह0 F ����� ,�8 ��  
�� �?�=�� +��� �
 _
?� �
 �
� �m�� �� ��� 
ह0 

1� -�´=%� 3
 ��� ह0 �� �%�� �%�
 
�),���� �� ^
� �=P� �ह< ���� F �E`
 3
 
��
 ह0 �� 2	�`�� �� ?� -�2% ��E ह0 �%��  
�6���� ह� %O.%`
 �ह< ,� �ह� ह0, ह� -�´=E� 
�� ^
� �����>E �ह< ,� �ह� ह0 F � �?,=� �� 
>��,� ह) 1� � �?���  +� ह0, �%�� >��,� 
ह�� ह0 F 31 B2E� e%
 ह0 �?�ह� ��2�% -�2%%� 
��  �
_� ��_�� �Y� ह0 F 2%��# ��2�% -�2%%� 
��  �
_� ��_�� �Y� ह0 F 2%��# ��%�� �� 
�6�%�� ह�� ह0 F �0 %���� �� ��E ����� 
_�ह� ह=	 �� �ह ,�+� �� +� %��E� �� ��_�� 
��� %�� 2% %6g��� �� K��� ,� F ?� �m�-��+� 
��� %6g�� ,�� ह0 ����  %6g��� �� :�� ����  
B� �6 Z �� � �� �)̂ �  F +�
 �� E0�% �ह< 
����� _��ह�� F �ह�� ह
 �ह�	 �ह6 w��,� E)�% ह0 
F 

�� ���$#�� �)	$� (�Q� '0�$) : B� 
�ह ��ह�� �� 2%�� ��'(�� ?
 ��  :�33� ! �� 
?�Y� ?�# F  

%�,�� �����,� o%ह 36	̀ � : �0 %6g�� ,� 
�ह� ह=	 F ?ह�	 ह� C����, ��� ह0, �ह�	 �� %6g�� 
,��� 3
 ह���� >c9 ह0 F 2%��# �0 ,=%�� %6g�� 
�ह ,��� _�ह� ह=	 �� ह���
 ?� #a����` 2	`�(
 
ह0, 2%�� w��,� 2����? ���� _��ह�� ��� 
ह���� ��%��� �� :pZ
 �
�� ���� 1� �),���� 
�� �m��� ह� 1� ,6����	 �� ह� 2% >
P` �� 
#�%��E9 ���� ���� ��� F :3
 
� _�� %�� %� 
2% >�P` �� �ह _� �ह� ह0 �� ह� \ह
E �� 
%�]�% ह0, ��2% �� %�]�% ह0, 1� 3
 _
?� ह0 
��� ,�8 �� w��,� ���$ ह� F 

��%3�K�@ �ह�,�, �0 
%�� %6g�� ,��� 
_�ह� ह=	 ?� �ह6 c;�
 ह0 F �=���� �
 �
�� 
�m�$ �$ ह0 F ��2%_����)� %�ह� �� 3
 �0 �ह 
%6g�� ,��� _�ह� ह=	 F �=���� �
 �
�� ��%��� 
��  ��# �m�$ �$ ह0, 4000 b��� -� E� ���� ह0 
F 2%%� %���� �� ��	_-Z: %/ ���Y b��� 
������ F 2�� �)%� %� %���� �� � �6 Z ���� 
���� �ह< ह0 F ����� ��%�� ��  ���� �� �0�� �ह�� 
ह
 ����ह0 �� `.P�=0 E
0 70 �
 �E`
 ह0, 
�%��  �6���� ��%
 3
 %��%`
 ��  ����� �� 
2Or`�� �ह< 3
 �P 9̀ �� �i�
E �ह< ��� �OP� 
�ह�	 �� ?� ��%�� ह0, �ह घ�E� �� ?� �ह� ह0 F 
2%��# ?� �=���� �
 -�2% �m�$ �$ ह0, :�� 
�%�� B� ����% �� �� � �ह6 :pZ
 �� ह0, 
��%�� 3
 +68
 ���#�� 1� %���� �� 3
 
k� �`E ?�#�� ����� B� �ह �ह %�� ह0 �� 
%��%`
 %� ह���� �?E �� ��g ह� �ह� ह0, ह� 
�ह�� ह
 घ�E� �� ?� �ह� ह0 F 2%��# ह� �ह %6g�� 
,��� _�ह��� �� :�� %��%`
 �� �ह< ����� ह0 
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 �%�� �ह �� %_ ह0 �� B� �ह %��%`
 
��%��� �� �ह< ,� �ह� ह0 F �ह ?� 9000 ���Y 
b��� �
 %��%`
 -� %�� B� ,� �ह� ह0, �ह 
��%��� �� �ह< ?� �ह
 ह0, �ह � 2	`�(
 ���� 
�� ?� �ह
 ह0 F ह���� �ह�	 �� �=���� �),� ���� 
���
 ��3� 33 >) �E����	 ह0 F �ह�	 �� �=���� �),� 
���� �
 ��� 8000 b��� %�  11000 b��� -� 
E� B
 ह0 F 2	E���8�� ��d�E �� �=���� �� ��E 
6000 b��� -� E� ह0 1� ��%�� �� 3700 b��� 
%� �m��� 4000 b��� E� �� �,�� ह0 :"QJ  ,� %/ 
b��� >���� �� �m��� ह0 1� 2	E���8�� 
��d�E �� 6000 -� E� �=���� �� ��E ह) 1� 
�ह�� �
 2	`�(
 ?� �=���� �),� �� �ह
 ह) �ह 
8000 %� 11000 b�� -� E� �� �ह
 ह0 F �0 �ह 
�ह�� _�ह ह=	 �� ��� ?;� ह0 2�� �ह	�� 
�=���� �),� ���� �
 ? ?� �P 9̀ �� :������ ह0 � 
?� 2	`�(
 �f% �� ?�
 ह0, �%�� �ह�� ,� F ह���� 
��% �f �)�E���� 3
 ��� �ह< ह0 F �f �)�E���� 
3
 ��ह� %� �	����� �Y� ह0 F 2%��# ह� %6g�� 
,��� �� ?� 2	`�(
 ���� �� B� %��%`
 ,� �ह� 
ह0, �%�� ��8��� ह��� _��ह�� F �ह�	 �
 -�`�8� 
�f�E 8 %� 11 ह?�� � B
 ह0, 2%��# 2%�� 8 
ह?�� � ��� ,��� _��ह�� F 2%%� 
� ह?�� 
b��� �� E� 2	`�(
 ���� �� ?�� ह0 1� %���� 
��  +c��� �� 3
 2%�� ��g �Y� ह0 1� ��%�� 
��  ��"� �� �ह ���� ?�� ह0  �� �ह %��%`
 
��%�� �� ,
 �$ ह0 F :%� �� ��%�� �� �ह 
%��%`
 �ह< ,
 ?�
 ह0, �ह %��%`
 2	`�(
 
���� �� ह0 F 2%��# ��2%_����)� %�ह�, �0 
B���  c���� %���� �� �ह �ह�� _�ह� ह=	 �� 
?ह�	 �ह :pZ� ��� ���� ?� �ह� ह0, 2�T����% 
��)�ह �
 ��
�� _��$ ?� �ह
 ह0, �) 8 k� �`E 
��
� ��%�� �� ,
 ?� �ह
 ह0, ,=%�� %��Ec9 �� 3
 
��%��� �� ��Z�� ,� %��� %� :pZ
 -�2%�c ,��� 
��� ह0, �ह�	 �ह %��%`
 �	, �� ��  ��%�� �� 
�ह�� �
 �ह �0 � �ह� ह=	 �� �� ���
 _��ह�� 
�ह< � ?)%� �ह�� "
 ��
 �ह�
 _��ह�� F �ह ���
 
c��,�� �%>���8 ह0 ��%��� ��  ��# F 

:� �0 ,=C %��E� ��  ���� �� %6g�� ,��� 
_�ह� ह=	 F ,=C ��  �J��,� ��  ����� �� ह� ,6����	 
�� #� �i�� �� B ��� ह0 F ,=C %� ���� �� �Y� 
��� ���� ह0 F 2%�� �m��� �,�� ?��� _��ह�� 
��� ����c���
 +J� ह� F B� ?��� ह
 ह0 �� 
�0`-ह�uP`� �� ह� �ह
 ह0 F 2%��# a�� ��  
�J��,� �� 3
 ��%�� >��,� �� �ह< B#�� 
2%��# ,=C ��  �J��,� �� c�� ?��� _��ह�� F ,=C 
�
 ��d�E �P 9̀ �� �ह6 ह0 F 
 

#�0 #�0 �
0 70 �� +J� ���� _��ह��, 
�ह 3
 ���� %6g�� ह0 F ह� 2% >
P` �� 1� 
���
 ��� F ,�8 �
 w��,� ���6��8� +�
 �� 
��39� ��
 ह0, 2%%� ���� ��� 3
 ���� 1� 
�6��>� 3
 ���� 1� %���� �� :pZ
 8���8
 3
 
���� F 2%��# �0 %���� �
 ���O.C�� ��  ��# 
�%�� C����, ,��� _�ह� ह=	 1�  %�" ह
 %�" 
%6g�� 3
 ,��� _�ह� ह=	 F B� /� %� 2% �/��  �� 
%���� �
 ���O.C��	 ��$ ?�
 ह0 ����� �0 
%�"-%�" %6g�� 3
 ,� �ह� ह=	, �� �ह< �) %� 
�ह%=% ���� ?� �ह� ह0 ����� �0�� %�_� �� �0 
�ह ?b� �ह=	�� �� %���� :pZ� ��� �� �ह
 
ह0 1� %6g�� ,��� 3
 ��$ �6�
 �� �ह< ह0 F 

2%��  %�" ह
 ?� �)��E �)�� ह0, ?� ��c 2 
�� �)�� 4 ह0, 1� ��? 12 �� �)�� 48 ह0 "� ��c 16 
�� �)�� 48 (#) ह0, �0 2� ,��� �� %�" ���� 
%���� �
 ?� %� %� �Y
 ���O.C ह0 �%�� 
C����, ���� _�ह� ह=	 F ह���� ,�8 �ह6 �Y� 
,�8 ह0, ह��� �Y� @��� �� �Y
 ���
 �
 ह0, 
����� �>� 3
 �$ ��� ��ह� %� ह�� Z�E
-Z�E
 
��� %� ¿�E B� �ह� ह0 �� ह� e%� �����, e%� 
����� F ��Z�� %�� �� 1972 �� ह��� %� %� �ह�� 
��+�� �� #�%���
��E ���� "� F �%��  ��, 
20-25 %�� ह� _6� �ह�, ह���	�� ह���� ��% %� 
�6 Z �/?=, "� F ह� %�_� �ह� �� ह� :�� _�ह� 
ह0, 2%��# e%
 ��$ घE�� � ��� F ����� :� 
ह��� ?� %� %� :pZ� ��� ���� 1� 2%��  ��# 
?� %�� _6��, 2% ��+�� ��� ���� 1� 2%��  
��# ?�  %�� _6��, 2% ��+�� E)�E �� ���� 
�� ?� ह��� %�� _6��, �ह %� %� :pZ� %�� "� 
F ����� ��>
 �> %� 2%�
 �6y�_
�
 3
 ह6$, 
?� �� �ह< ह��
 _��ह�� "
 F ह� %� ,�8 �� 
�c�= ����� _�ह� ह0 F :�� ,�8 �� 8�	� _�ह� 
ह0 � 8�	� ��  8�Oy 3
 _��ह�� F 8�Oy ��  ��)� 
�3
 ��$ ,�8 8�	� �ह< ���� ��?� ��� : 
%�� F 8�Oy 3
 ?;�
 ह��
 _��ह�� F ह���� 
�	?��
 �� �ह� ह0, �� �ह< B� �) %� ���� ह0, 
�� ,6���� ���
 ह0 ?��� ��, ��$ ���� �ह< 
��?��� �� F 2%��# ?� ह��� ���� �ह ?;�
 
"� F 2%��# �0 %�_�� ह=	, �6���� ?6����� 3
 �ह�	 
�) �̂  ह0, �� 2%�
 �ह< 3
 ���6-���6 �ह< ह��
 
_��ह�� "
 F %� �� 2%�
 ��
> ���
 _��ह�� 
"
, ����� "�Y�-�ह6 2%�� �k�E�%wÀ 3
 ह6B 
F �>� 3
 ह��� �ह �ह6 :pZ
 �� �
 ह0 F :� 
�%��  ��, �ह �ह� ह0 �� ह��� ?� E)�E ���� �ह 
�%>9  �,+��� ��  ��# ���� F ह���� ��% %� �6 Z ह0 
����� ह� 8�	 ह0 F ह� ��%
 �� ह��� �ह< 
���� _�ह� 1� ह��� :��
 ����%
 �� �ह�� ह
 
���� ह0 �� �?% ,�8 ��  ��% #`��� �f�� 
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 �ह<, ह� �% ,�8 �� �ह ����� ह
 �ह<, 
1� �?%��  ��% #E���� �f�� ह0 �%%� 3
 ह� 
�ह� �ह
 ����� F 2%%� w��,� ह���
 >����,�
 
1� %�>�,�
 1� ��� ह� %�
 ह0 ? �ह ,6���� 
�� ह� %� �� �ह� ह0 �� ?�-?� ह� �� �ह� ह0 
ह���� ,�8 �
 8�	� ���� �+�� ��  ��# �� �ह� 
ह0, ह� ��%
 �� ह��� ���� ��  ��# �ह< �� �ह� 
ह0 F 2%��# %���� �
 �?�
 3
 8��C� �
 
?�#, "�Y
 ह0 F �%��  ��, %���� �?�= ह6$ ह0 
1� ,�8 �� ,6���� �� ��� �m� ह0 F ?� ह��, 2�� 
�Y� ,�8 �� �ह� ह0 �� 2	�`�� � �ह< 3
, ��%
 
%)�E� ��, ��%
 ?�ह �� �ह< ह0, � :� ह� 
,6���� ��  ?� ��	_ �Y� 8�Oy8��
 �6P� ह0,���
 
��� �� B +Y� ह6# ह0 F 2%��# 2% �� %���� 
�
 �?�
 3
 8��C� �
 ?�# ��
 ह
 "�Y
 ह0 F 
2%��  %�" ह
 ह� �ह��� �� �ह ह���
 %���� �
 
%� %� �Y
 ���O.C ह0, ?ह�	 2%��  ��, �P 9̀ 
���k�E�%w� ह6B ह0 �ह�	 ह���� ��� �6 Z ���	�,��	 
3
 ��<, ����� %� �� ह��� k�% ���� ह0 F 
ह���
 2�����
 �E��� ह0 F e%� �ह< �� >���� 
�	 (
c �� ?)%� �$ ��� %��
 2�����
 8)E� ह� 
?�
 ह0 F ह���� ,�8 �c�= ह0 F ह� %� ��� �� 
2%�
 ?� B	�Y� ह0 �%�� ह� ��� �� �# ह0 F 
ह� �%�� kf% �� �# ह0 F ?� ह���� ��� 
���	�,��	 ��
 "< �� :��� B� हE�� �� �$ ह0 F 
�%�� %�= ह0 �� 2	�`�� �� 2����E��s% �m
 
?� �ह
 ह0 F �� �� �ह< ह6$ ह0 F �%�� %� %� �Y� 
%�= ह���� ?� ���	̀ 
 ,�8 ह0 ����  %�" ह��� 
�P�6�� ��Z�� 15-20 %�� %� ��ह� ह6# ह0 F 
_�ह� �ह ����� ह0, _�ह� �ह 3=E�� ह0, _�ह� �ह 
�	���,�8 ह0, _�ह� �ह I
�	�� ह0, _�ह� �ह ह���� 
���	̀ 
 ������� ह0 F �0 2%�
 ��
> ��� ह=	 F 
�0 2%�
 ��
> ��� ह=	 1� #� �	?��
 ह��� ��  
��� ?�� %� ��
> ��� ह=	 �� 50 %�� ��  ��, 
-�2� �����E� �� ?� �ह ��� ���� ह0 �ह %� %� 
:pZ� ��� ���� ह0 F �ह ,6���� �� ��� 1� ,�8 
��  ��# :pZ� ��� ���� ह0 F ������� ��  %�" 
�ह ?� �ह��,�
 �
 �$ ह0, �ह %� %� :pZ� 
��� ���� ��� ह0 F ������� ��  %�" ?� ��� 
��
�� +<_
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“The Government is firmly committed 
to uphold secularism.” 
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"The Government's record in main-
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mony is shown by the fact that 1998 
had the fewest deaths due to com-
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THE VICE-CHAIRMAN (SHRI MD. 
SALIM): There are 209 amendments to 
this Address. Amendments Nos. 1 to 26, 
Shri Kapil Sibal. 

SHRI KAPIL SIBAL: Sir, I beg to 
move: 

1. That at the end of the Motion, the 
following be added, namely:— 

"but regret that the Address 
does not mention about a 
targeted time bound plan for 
eradication of unemployment 
problem from the country." 

2. That at the end of the Motion, the 
following be added, namely:— 

"but regret that the Address 
does not mention about im-
plementation of a plan for 
eradication the rate of produc-
tion of agriculture produce." 
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3. That at the end of the Motion, the 
following be added, namely:— 

"but regret that the Address does 
not mention about setting up of 
an effective system for the 
benefit of common man by way 
of transmitting the results of the 
researches and inventions." 

4. That at the end of the Motion, the 
following be added, namely:— 

"but regret that the Address does 
not mention about a plan for 
upgrading agriculture and 
industry sector of the country 
above average international 
level on the basis of new in-
ventions by encouraging re-
search and inventions." 

5. That at the end of the Motion, the 
following be added, namely:— 

"but regret that the Address docs 
not mention about a plan for 
evolving new technologies 
keeping in view the indigenous 
conditions and resources for the 
sake of development and 
expansion of agriculture and 
industry in the country." 

6. That at the end of the Motion, the 
following be added, namely:— 

"but regret that the Address does 
not mention about a plan for 
setting up of a system to provide 
food-stuff of daily use as salt, 
tea, milk, sugar, rice, pulses, 
flour to the people of the 
country living below poverty 
line at fair price within their 
purchasing capacity as per their 
requirements." 

7. That at the end of the Motion, the 
following be added, namely:— 

"but regret that the Address does 
not mention about a plan for 
setting up of a system to provide 
education for each an every 
child, old and youth of 

the country by way of including 
education in the Fundamental 
rights." 

8. That at the end of the Motion, the 
following be added, namely:— 

"but regret that the Address does 
not mention about a plan for 
setting up of a system to make 
storage of excess rain waters for 
using it appropriately with a 
view to make the country flood-
free." 

9. That at the end of the Motion, the 
following be added, namely:— 

"but regret that the Address does 
not mention about the 
implementation of a time-bound 
scheme to avoid dependency of 
agriculture on rain waters." 

10. That at the end of the Motion, the 
following be added, namely:— 

"but regret that the Address 
does not mention about the 
implementation of any time-
bound plan to resolve the 
housing problem in cities, 
towns and metropolitan cities." 

11. That at the end of the Motion, the 
following be added, namely:— 

"but regret that the Address 
does not mention about any 
scheme for bringing transpa-
rency in administration, 
checking the tendency of de-
laying the work, giving the 
right of information to common 
man etc., in order to uproot the 
corruption from the country." 

12. That at the end of the Motion, the 
following be added, namely:— 

"but regret that the Address 
does not mention about a time-
bound plan to make the 
expensive and inadquate 
medical  system cheaper and 
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easily available in the remote 
areas of the country." 

13. That at the end of the Motion, the 
following be added, namely:— 

"but regret that the Address 
does not mention about a time-
bound plan to make the 
prescribed procedure simple 
and staight forward in order to 
establish the industries under 
the self employment schemes 
of the Government." 

 
14. That at the end of the Motion, the 

following be added, namely:— 

"but regret that the Address 
does not mention about the 
implementation of a time-
bound plan to make wasteland, 
available in the country, 
cultivable." 

15. That at the end of the Motion, the 
following be added, namely:— 

"but regret that the Address 
does not mention about any 
scheme to upgrade the educa-
tion level of the Government 
Schools and bringing change 
in existing examination 
system." 

16. That at the end of the Motion, the 
following be added, namely:— 

"but regret that the Address 
does hot mention about 
bringing the prices of products 
of basic industries like coal, 
steel, cement, electricity, 
mining which are being run 
under the monopoly of public 
sector or otherwise, and the 
prices of Petroleum products, 
Gas, etc. lower than the 
average prices in the 
international markets." 

17. That at the end of the Motion, the 
following be added, namely:— 

"but regret that the Address 
does not mention about the 
implementation      a      speical 

scheme for providing employ-
ment to the unemployed youths 
of the families which are living 
below the proverty line." 

18. That at the end of the Motion, the 
following be added, namely:— 

"but regret that the Address 
does not mention about taking 
effective steps for lowering the 
non-developmental expenditure 
vis-a-vis developmental 
expenditure." 

19. That at the end of the Motion, the 
following be added, namely:— 

"but regret that the Address 
does not mention about any 
time-bound scheme for pro-
viding jobs to every person and 
making water available for 
irrigating every field." 

20. That at the end of the Motion, the 
following be added, namely:— 

"but regret that the Address 
does not mention about any 
time-bound any target for in-
creasing the purchasing power 
of Indian currency." 

21. That at the end of the Motion, the 
following be added, namely:— 

"but regret that the Address 
does not mention about any 
resolution for avoiding further 
delay in completing existing 
projects which are under 
construction in a fixed time 
limit." 

22. That at the end of the Motion, the 
following be added, namely:— 

"but regret that the Address 
does not mention about the 
separate industrial policy for 
the development of tiny are 
cottage industries." 
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23. That at the end of the Motion, the 
following be added, namely:— 

"but regret that the Address 
docs not mention about the 
implementation of any time-
bound plan to encourage the 
establishment of industries in 
rural areas of the country by 
way of providing infrastruc-
tural facilities and fixing 
targets thereof." 

24. That at the end of the Motion, the 
following be added, namely:— 

"but regret that the Address 
does not mention about taking 
administrative measures to 
check ever increasing crimes as 
well as about the scheme for 
making use of education and 
broadcasting media for 
creating clean and ethical 
environment in the society." 

25. That at the end of the Motion, the 
following be added, namely:— 

"but regret that the Address 
does not mention about taking 
effective steps for making 
administration public-welfare 
oriented." 

26. That at the end of the Motion, the 
following be added, namely:— 

"but regret that the Address 
does not mention about taking 
effective steps for checking 
unbridled price rise of 
commodities in the daily use of 
common consumers in the 
country," 
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SHRI   C.P.   THIRUNVUKKARASU 
(Pondicherry): Sir, I beg to move: 

71. That at the end of the Motion, the 
following be added, namely:— 

"but regret that the Address 
does not mention about the 
implementation of any long 
term or short term policy for 
the improvem entof Textiles, 
specifically spinning mills." 

72. That at the end of the Motion, the 
following be  added, namely:— 

"but regret that the Address 
does not mention any time 
bound plan to improve tourism 
in the country." 

73. That at the end of the Motion, the 
following be added, namely:— 

"but regret that the Address 
does not mention any time 
bound plan to include all the 
Indian languages in the VII-Ith 
schedule of the Constitution of 
India." 

74. That at the end of the Motion, the 
following be added, namely:— 

"but regret that the Address 
does not mention about the 
reservation of 33% seats for 
women in the Parliament and 
Assemblies." 

SHRI    DIPANKAR    MUKHERJEE: 
Sir, I beg to move:    

75. That at the end of the Motion, the 
following be added, namely:— 

"but regret that the Address 
does not mention about the 
statutory dues to Central public 
sector units workers." 

76. That at the end of the Motion, the 
following be added, namely:— 

"but regret that the Address 
does not mention any specific 
steps to involve the labour as 
equal partner in national re-
construction." 

77. That at the end of the Motion, the 
following be added, namely:— 

"but regret that the Address 
docs not mention how the 
resources will be mobilised to 
step up investment substan-
tially in the infrastructure 
sector." 

78. That at the end of the Motion, the 
following be added, namely:— 

"but regret that the Address 
does not mention what specific 
measures will be taken to 
reach out the underprivileged 
and unemployed." 

79. That at the end of the Motion, the 
following be added, namely:— 

"but regret that the Address 
does not mention about the 
measures to recover the ex-
cessive subsidy to the tune of 
Rs. 1000 crores drawn by 
some private urea manufac-
turing companies through 
'gold-plating'." 

80. That at the end of the Motion, the 
following be added, namely:— "but 
regret that the Address does not 
mention about the steps to curb the 
activities of the organisations 
directly or indirectly involved in 
inciting and organising attacks on 
minorities." 
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81. That at the end of the Motion, 
the following be added, namely:— 

"but regret that the Address does not 
mention about the socio-economic 
impact of the Government's decision 
to privatize or cor-poratize core 
sector industries like power, coal, oil, 
airports, ports, etc." 

82. That at the end of the Motion, 
the following be added, namely:— 

"but regret that the Address does not 
mention about the severe impact on 
Eastern zone States because of the 
recent hike of power tariff by more 
than 40% by NTPC in its Eastern 
zone power stations in Farakka, 
Kahalgaon and Talcher." 

83. That at the end of the Motion, 
the following be added, namely:— 

"but regret that the Address does not 
mention about the hardships caused 
to the common man due to lowering 
of interest rates for small saving 
schemes." 

84. That the end of the motion, the 
following be added namely:— 

"but regret that the Address does not 
mention about hike in the prices of 
essential commodities sold through 
Public Distribution System." 

85. That at the end of the motion, the 
folowing be added namely:— 

"but regret that the Address does not 
mention about hike in the ad-
ministered price of urea and cooking 
gas." 

86. That at the end of the motion, the 
following be added namely:— 

"but regret that the Address docs not 
mention about sickness of inud-strics 
and steps to arrest the industrial 
sickness." 

87. That at the end of the motion, the 
following be added namely:— 

"but regret that the Address does not 
mention about revival of sick public 
sector units like IISCO, Jes-sop, Burn 
Standard, National Instrument, 
MAMC, BOGL, Tyre Corporation of 
India, Hindustan Cables, Durgapur 
and Haldia units of Hindustan 
Fertilizer Corporation, NTC, NJMC, 
Jute Corporation of India, Bengal 
Immunity, Smith Stanistreet, Cycle 
Corporation of India etc." 

88. That at the end of the motion, the 
following be added namely:— 

"but regret that the Address does not 
mention about granteeing minimum 
wages to agricultural labours." 

89. That at the end of the motion, the 
following be added namely:— 

"but regret that the Address does not 
mention about recognition of single 
trade union through secret ballot." 

SHRI  SANATAN  BISI:  Sir,  I  beg to 
move: 

90. That at the end of the motion, the 
following be addes namely:— 

"but regret that the Address does not 
mention about the causes of the 
activities and performance of the 
Government in the last one year." 

91. That at the end of the motion, the 
following be added namely:— 

"but regret that the Address does not 
mention regarding effect of letter 
sent to the U.S. President by our 
Prime Minister after nuclear tests at 
Pokhran." 

92. That at the end of the motion, the 
following be added namely:— 

"but regret that the Address does not 
mention regarding the various 
activities of various Task Force." 
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93. That at the end of the motion, the 
following be added namely:— "but 
regret that the Address does not 
mention any measures of safeguard 
the secularism." 

94. That at the end of the motion, the 
following be added namely:— 

"but regret that that Address does not 
mention about the assurance of the 
Government that it will not in any 
manner directly and indirectly 
attempt to subvert the Constitution 
and float Democratic norms and 
standard." 

95. That at the end of the motion, the 
following be added namely:— 

"but regret that the Address does not 
mention about the assurance of the 
Government that it will not alter the 
basic structure of the Constitution 
which guaranteed independence of 
the judiciary." 

96. That at the end of the motion, the 
following be added namely:— 

"but regret that the Address docs not 
spccify'/qualify the concept of the 
worlds "National Agenda for 
Governance." 

SHRI VAYALAR RAVI (Kerala): Sir I 
beg to move: 

124. That at the end of the Motion, 
the following be added, 

namely:— 

"but regret that the address does not 
mention about the failure of the 
Government to check the atrocities 
against the minorities in certain 
States." 

125. That at the end of the Motion, 
the following be added, 

namely:— 

"but regret that the Address failis to 
mention as to why article 356 of the 
Constitution was invoked only in 
Bihar while the same situation of law 
and order is existing in Gujarat and 
Maharashtra which is further 
deteriorating every day." 

SHRI SURESH PACHOURI Sir, I beg to 
move: 

183. That at the end of the Motion, 
the following be added 

namely:— 

"but regret that the Address does not 
reflect Governments firm deter-
mination to protect the minorities 
from the onslaght of the fundamen-
talist organisations like Bajrang Dal 
Vishwa Hindu Parishad and Rash-
triya Swayamsewak Sangh who have 
unleashed a volley of terror amongst 
the minorities by burning them alive 
and their properties and religious 
places, raping the nuns and violently 
attacking their families in various 
parts of the country particularly in 
Gujarat." 

184. That at the end of the Motion, 
the following be added 

namely:— 

"but regret that the Address does not 
relfect Governments firm deter-
mination to direct the State Gov-
ernment to direct the State Govern-
ment of Gujaratee to stop forthwith 
the Census of Christians and Mus-
lims through State Police which has 
sent Shockwaves amongst these 
minority communities in that state 
and other parts of the Country. 

185. That at the end of the Motion, 
the following be added 
namely:— 

"but regret that the Address does not 
mention about the steep hike in 
prices of essential commodities par-
ticularly after the hike in prices of 
PDS ration items, LPG, urea which 
has caused immense hardships to the 
poor and the farmers throughout the 
country." 

186. That at the end of Motion, the 
following be added, namely:— 

"but regret that the Address does not 
mention about the package for the 
overall development of Madhya 
Pradesh." 
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187. That at the end of the Motion, 
the following be added 

namely:— 

"but regret that the Address does not 
mention about the growing re-
sentment amongst the youth of the 
Country resentment amongst the 
youth of the Country due to lack of 
employment opportunities for them 
resulting in their joining hands with 
the anti social and anti national 
elements thereby becoming a threat 
to the national security." 

188. That at the end of the Motion, 
the following be added 

namely:— 

"but regret that the Address does not 
mention about the growing 
Comunalism and fundamentalism in 
the country." 

189. That at the end of the Motion, 
the following be added 

namely:— 

"but regret that the address docs not 
mention about the problems of 
Bhopal Gas victims of 1984 and 
timely solution of their problems." 

SHRI H. HANUMANTHAPPA: Sir, I 
beg to move: 

190. That at the end of the Motion, the 
following be added, namely:— 

"but regret that the Address does not 
mention about harnessing 
underground water for providing 
irrigation facilities to rainfed areas." 

191. That at the end of the Motion; the 
following be added, namely:— 

"but regret that the Address details to 
mention that all the benefits of 
rescrach and subsidies for farmers be 

enjoyed by only 30" of farmers ot 
country and no proper plan of 
assistance is contemplated far 70% of 
the Small and marginal farmers." 

192. That at the end of the Motion, the 
following be added, namely:— 

"but regret that the Address fails to 
mention the implementation of land 
reforms in order to implement the 
scheme of 'Land t the Tiller'." 

193. That at the end of the Motion, the 
following be added, namely:— 

"but regret that the Address fails to 
mention the problem of unemploy-
ment in rural areas and plan to 
provide gainful employment to the 
rural unemployed people." 

194. That at the end of the Motion, the 
following be added, namely:— 

"but regret that the Address fails to 
mention about the indiscriminate 
urbanisation thereby creating in-
creased social problems and the 
necessary remedy to stop the same." 

195. That at the end of the Motion, the 
following be added, namely:— 

"but regret that the Address fails to 
mentionabout the increased unem-
ployment of enducated youth and 
their frustration and to take remedial 
measures." 

196. That at the end of the Motion, the 
following be added, namely:— 

"but regret that the Address fails to 
mention the required changes in the 
education system in order to make 
the individual a selfmade man to 
earn his livelihood after education." 

197. That at the end of the Motion, the 
following be added, namely:— 

"but regret that the Address fails to 
mention about creating vocational 
training centres in large scale to 
absorb educated unemployed 
youths." 

198. That at the end of the Motion, the 
following be added, namely:— 

"but regret that the Address fails to 
mention about the growing frustra-
tion among the youths who are 
becoming antisocials and militants 
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and to take remdial measures for 

solving their problems." 

199. That at the end of the Motion, the 

following be added, namely:— 

"but regret that the Address fails to 

mention about the shortage of Power in 

various states and steps to augment the 

same." 

200. That at the end of the Motion, the 

following be added, namely:— 

"but regret that the Address fails to 

mention about the proper distribution 

of infrastructural facilities to all parts 

of the country in order to have a 

balanced development."       ; 

  

201. That at the end of the Motion, the 

following be added, namely:— 

"but regret that the Address fails to 

mention the anomalies that have 

crept in the implementation of Re 

servation and suggest proper re 

medies."  

  

202. That at the end of the Motion, the 

following be added, namely:— 

"but regret that the Address fails to 

mention about providing equal op-

portunities to SC/ST and weaker 

sections at the higher hierarchy of the 

administration i.e., at the desi-sion 

making level." 
  

203. That at the end of the Motion, the 
following be added, namely:— 

"but regret that the Address fails to 

mention about frustration among the 

SC/ST people because of the anti-

reservation action taken by the 

Government by curtailing certain 

facilities enjoyed by them all these 

years." 

204. That at the end of the Motion, the 

following be added, namely:— 

"but regret that the Address fails to 

mention about the non-following of 

the Planning Commission's guideli-nes 

in allocation of funds to S.C.P. and 

T.S.P. 

205. That at the end of the Motion, the  

following be added, namely:—  

"but regret that the Address fails to 

mention the remedial measures to plug  

the  misuse  or diversion  of S.C.P. and 

T.S.P. funds allotted for the amelioration 

of SC/ST people." 

206. That at the end of the Motion, the 

following be added, namely:— 

"but regret that the Address fails to 

mention about bringing a law to 

provide reservation and make it 

justificable." 

207. That at the end of the Motion, the 

following be added, namely:— 

"but regret that the Address fails to 

mention about increasing residential 

schols for S.C. and S.T. chil-dren so as 

to improve the literacy in order to bring 

them to the main-stream." 

208. That at the end of the Motion, the 

following be added, namely:— 

"but regret that the Address fails to 

mention about the discrimination and 

humiliation suffered by certain class of 

people on caste basis and take proper 

action." 

209. That at the end of the Motion, the 

following be added, namely:— 

"but regret that the Address fails to 

mention about providing proper op-

portunities to S.C. and S.T. people in 

Trade, Commerce, Industry, Foreign 

trade ad High Technology 

opportunities." 

The questions were proposed. 

THE VICE-CHAIRMAN (SHRI Md. 

SALIM): The motion and the amende-ments 

were moved. They are now open for 

discussion. Shri Manmohan Singh. 

THE LEADER OF THE OPPOSITION 

(DR. MANMOHAN SINGH): Mr. Chairman, 

Sir we are very grateful to the Hon'ble 

President for his Address, but I must note 

with deep regret that the Address, does not 

project any clear vision, 
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a well-thought strategy or an action prog-

ramme to deal with the formidable challenges 

that our country's economy, polity and 

society face as we enter the 21st century. 

In paragraph 2 of the President's Ad 

dress, it is stated, and I quote "As we 

approach a new century and a new mil 

lennium, our hopes, aspirations and ex 

pectations for the coming era should be 

matched by sound and determined efforts 

now." Sir, in vain, do I look for that 

.lofty ground in this Address. This is an 

Address prepared by a Government 

which has lost any sense of purpose. It is 

a non-performing Government. It is a 

squabbling Government and I say so in 

deep sorrow, not with any sense of anger. 

i  

When this Government came into power it 

was advertised as a Government having an 

able leader seeking to provide a stable 

Government Today, it is a disabled 

Government for more than one reason. Eleven 

months have passed and the Prime Minister is 

unable even today to complete his Cabinet . He 

had announced a date, I remember, on 15th of 

December, but for reasons best known to him 

and his colleague in the Home Ministry 

probably, he could not fulfil that ' expectation. 

Two or three Ministers of this Government left 

under a cloud soon after this Government 

came into existence. Another senior Minister 

of this Government left because he could not 

bear the high-handedness of some of the 

entities which are close to the ruling 

establishment. And today, we have three 

important Ministers of this Government 

becoming a subject matter of serious 

controversy. We have heard about the handling 

of the Bihar case by the Hon'ble Home 

Minister. His statement about an apolitical 

Governor and apolitical administration is now 

seen; for what it was, i.e. an attempt to create a 

set up whose objectives are suspect. Also, the 

Home Minister has appointed a Commission 

of Inquiry to look into the tragic incidents that 

took place in Orissa where three innocent 

persons were burnt alive. This 

incident was great national shame, a matter 

which the Hon'ble President of our country 

himself described as a monumental 

aberration. And yet, when allegations are 

made about certain entities like the Bajrang 

Dal or the Vishva Hindu Parishad, the hon'ble 

Home Minister had the temerity or the 

audacity to say in a public statement that he 

knows these organisations, there are no 

criminal ele-ments in them. If the Home 

Minister of this country stoops to this level, 

how are the constitutional liberties of our 

people going to be protected? 3.00 p.m. 

Then we have seen the sad Bhagwat 

affair. Since 30th of December, newspap 

ers have been writing about it. The Gov 

ernment has been putting out handouts 

through selected privileged people. We 

have also heard the former Naval Chief 

coming out with a statement. I don't 

want to assess or apportion the blame. 

But it is for the first time in the hisotry of 

independent India that as high an official 

as a former Naval Chief has levelled 

serious charges against the functioning of 

the defence establishment ........... 

SHRI SANGH PRIYA GAUTAM: Sir, I 

am on a point of order. 

THE VICE-CHAIRMAN (SHRI MD. 

SALIM): Under which rule? 

SHRI SANGH PRIYA GAUTAM: Sir, 

this matter is sub judice. (Interruptions). 

THE VICE-CHAIRMAN (SHRI MD. 

SALIM): I am not allowing you. Please sit 

down. 

B��� ���=� ह0 �� ]��2	E ª� ª 9̀ �� ��$ 
�
�� ह�� ह0 ? 

DR. MANMOHAN SINGH: I am not 

apportioning the blame. I am merely stating 

the facts which are known to all the people in 

the country. It is the solemn obligation of 

Parliament to investigate, to satisfy itself 

whether these charges are right or wrong. It is 

in that spirit of sorrow that I am highlighting 

these things. It is for the first time in the 
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history of independent India that a Naval 
Chief was dismissed in such a manner. It is 
for the first time in the history of 
independent India that a former Naval 
Chief has accused the Defence Minister of 
several illegal acts. He has charged him 
with subverting the chain of military 
command, destroying the civil—military 
relationship and undermining the 
disciplinary framework of the armed 
forces. He has of alleged that armed 
peddlers are subverting the Navy. A far 
more serious charge which he has levelled 
is that the Defence Ministry ordered non-
intcrccption of some illegal armed 
shipments in the Andaman seas. I am not 
naming 'to whom'. But these are very 
serious charges. It is absolutely imperative 
that... 

SHRI SANGH PARIYA GAUTAM: 
Sir, I am on a point of order. 

THE VICE-CHAIRMAN (SHRI MD. 
SALIM): Under which rule? 

SHRI SANGH PRIYA GAUTAM: My 
point of order is this. 

THE VICE-CHAIRMAN (SHRI MD. 
SALIM): You start with quoting the rule. 

SHRI SANGH PRIYA GAUTAM Sir, I 
will quote the rule. 

THE VICE-CHAIRMAN (SHRI MD. 
SALIM): Please sit down. I am not 
allowing you. (Interruptions) 

PROF. VIJAY
 KUMAR 

MALHOTRA: Sir, listen to his point 
of order. �ह ]��2	E ª> B 9̀� � B��� 
%6��� ह
 �Y��� F 

��&��Y�L (�� �.ह/�0 &���) : 
�Pह��� ?
, B� � �6���� %,�� ह0, B��
 
���=� ह��� _��ह# �� ]��2	E ª> ª 9̀� �) %� 
ह�� ह0 ? He  is  not quoting any rule. 

(Interruption). Except what Dr. 
Manmohan singh says, nothing will go on 
record} 

PROF. VIJAY KUMAR 
MALHOTRA:* 

THE VICE-CHAIRMAN (SHRI MD. 
SALIM): Mr. Malhotra, I will name you. 
I have given him a chance. He is not 
quoting any rule. He should know how to 
raise a point of order. 

 

'.0 	 �� �, ��� �`ह."� 
: ��%
 �����E� ��  �+��>...... 

THE VICE-CHAIRMAN (SHRI MD. 
SALIM): Please sit down. I am going to 
name you. 

PROF. VIJAY KUMAR 
MALHOTRA: Sir, I want to raise a 
point of order. ��%
 �����E� ��  �+��> ...... 

THE VICE-CHAIRMAN (SHRI MD. 
SALIM): I am not allowing you. B� %3
 
+6, ह
 ��� �ह� "� F B� :��
 �� ��  ��� +6, 
]��2	E ª> ª 9̀� ��c �ह< �� %�� F ���� 
����� ,
�?#, �%��  ��� ��$ ]��2	E� ª> 
B 9̀� ह� %�� ह0 F You cannlt raise a point 

of order like this. B���  2�
�`#E �ह�� � 
B� ह
 ��� �ह� "� F B� �%��  ��� �) %� ]��2	E 
ª> ª 9̀� �^� %�� ह0 F...(G� (��)... �)^ 
?�2#, ...�)^ ?�2# (Interruptions). He is not 

levelling any Charges. %6��# ���� 

SHRI SANGH PRIYA GAUTAM: 
These are charges against the Minister. 

DR. MANMOHAN SINGH: I am not 
levelling these charges. These charges have 
been levelled by the former Naval Chief. 
We would like these charges to be 
investigated in a thoroughly objective 
manner. What docs all this show? These 
things show that all is not well with the 
management of the country's defence 
affairs. And that should be a matter of 
serious concern to the Members of this 
House. 

Sir, in the last few days, we have 
received information in the form of an 
article, signed by a former adviser to the 
Finance Minister, which raises serious 
issues concerning the management of our 
economy. In this article, Mohan 
Guruswamy has levelled serious 
accusations against important Ministers of 
the Government and the PMO. And what 
he has said is quite contrary to what Mr. 
Malhotra has said that there is no 
corruption in this set-up. Mr. Guruswamy 
has given several instances of the worst 
cases of chronic capitalism prevailing in 
the last 11 months. I am again not here to 
tell you whether these things are right or 
wrong. But these House has a right to 

feft   ftfafcH  % 
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know what the truth is. In this article of Mr. 
Guruswamy, it is mentioned that the 
Finance Minister intervened to determine a 
share price, the price which a particular 
company's share should fetch, when that 
share was to be sold by the Unit Trust of 
India. I have never heard Finance Ministers 
settling individiual share prices. It would be 
a sad day for our country where the Finance 
Minister, sitting in his office, would decide 
what should be the price of a share or who 
should but it or who should sell it. I have 
often said that our financial system gives 
the Finance. Minister of the country 
trememdous power, and a scrupulous 
Finance Minister can overnight transform 
this economy into a collectivist economy 
without the passage of any Bill in 
Parliament. Therefore, when we read that 
the Finance Minister of this Government 
has been a party to these things, it disturbs 
me. I hope that the Government, when they 
reply, would clarify what the position is. 
Then, there are certain bailout operations 
worked out for individual steel companies. 
And, in this article, it has been stated that 
for a particular enterprise, a bail-out 
package was worked out in the presence of 
the Finance Minister, in the presence of the 
concerned industrialist. I submit that this is 
a strange way of taking decision. Finance 
Minister can lay down policies. He can give 
directions on policies. But for him to 
determine what particular loan will be given 
to a particular individual company is 
something which is not consistent with the 
canon of good governance. We would like 
to know from the Finane Minister what his 
role was is negotiating the deals for one of 
the steel companies. And, more shocking — 
if this is true, it involves not one Minister, 
but three Ministers — is that recently there 
have been complaints about the dumping of 
some types of steel into our country. 
Perhaps, rightly the Government decided 
that they should fix the referral price, below 
which we would not like to allow imports, 
so as to protect our industry. I do not grudge 
that decision.  But it is 

alleged in this article that an inter-
Ministerial team had fixed that referral 
price at 247 dollars a tonne. But, finally, 
the price that was announced was 302 
dollars a tonne, and thereby according to 
Guruswamy's calculation, on certain people 
a benefit close to Rs. 5,000 crores. He also 
says in this article that as to how and why 
the referal price was fixed at a much higher 
level is not known to the officials, and the 
people who know how this happened are 
the three Ministers of this Government, 
namely, the Finance Minister, the Minister 
of Commerce, Shri Hewgde, and the 
Minister of Steel, Shri Naveen Patnaik. It is 
their responsibility to come clean to 
enlighten the House whether what is stated 
in the article of Mohan Guruswamy, who 
was, until two or three weeks ago a senior 
officials of . the    Finance    Ministry,    is    
true. 

These things need to be clarified. But 
whether you like it or not, this does not 
give us an idea that this is a functioning 
government. This very article of Mr. 
Guruswamy brings out a Prime Minister at 
war with his Home Minister, a Prime 
Minister not trusting his Finance Minister, 
a Communications Minister differing with 
the Prime Minister. When important 
decisions are taken, individual Ministers do 
not feel responsible because they have had 
no hand in taking those decisions. 

In the morning, Mr. Malhotra referred to 
this big plan of building roads. Let me read 
out what Mr. Guruswamy has written about 
that road plan, and I crave your indulgence. 

"Compounding his well known lack 
of attention to detail was not his very 
known attention to problem of deficits. 
One fine morning, the Prime Minister 
announced a grand plan for a 7000 Km. 
long de novo six-lane highway system 
from Jammu in the North to Silcher in 
the East. He estimated this NSED 
highway project to cost Rs. 28,000 
crores at four crores of rupees a 
kilometre when it should be about Rs. 
12 crores a kilometre. Highways 
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arc supposed to carry goods and people 
which means they join markets and 
population centres. Here, they Prime 
Minister was proposing highways from 
nowhere to nowhere and at a cost that 
was understated by at least a factor of 
three, that is, he was stating that he 
would be building for Rs. 28,000 crores 
what should be costing Rs. 84,000 
crores.; Neither the asministra-tivc 
Ministry nor the Finance Ministry were 
consulted and after the announcement 
was made, few had the courage to tell 
the emperor that he was not wearing 
any clothes." 

And this is the quality of administration. 
All Ministers make statements, grand 
statements, policy statements unbacked by 
any study, any project detail or financial 
resources. Even to this day, we do not 
know how this ambitious road plan is 
going to be financed. Such is the level of 
competence that this Government has. 

As I said, I say so in great sorrow 
because India is a country of tremendous 
potentiality. At a time when the rest of 
Asia was downcast, we could have been a 
shining star. If we had conducted our 
economy well, we could have been the 
beneficiary of a lot more inflow of capital 
for infrastructure and other purposes. But 
what has happened? Since this Government 
came into office, because of its 
obscurantist policies, the flow of invest-
ment has declired month after month. If 
and the result is, an atmoshphere of drift 
prevails, and {this drift is hurting this 
country very dearly. That is why 
confidence among the investors 'is an all 
time-low, confidence among the consumers 
is an all-time low. The fact that Indian 
industry is growing at not more than 3.5 
per cent is an indication of that. The 
President's Address mentions the Ninth 
Plan. I have read this document. I don't 
think there has been a studied application 
of mind in preparing this document. This 
document is so badly written that evey I 
had a great difficulty in      understanding      
what      are      the 

assumptions on which its resource 
calculations have been made. The Plan 
projects an average growth rate of 6.5 per 
cent. Two years of the Plan are already 
over. Now, if we are going to get a 6.5 per 
cent growth for the Plan, the economy 
must grow at the rate of 7 per cent in the 
next two years. Neither in the President's 
Address nor anywhere else we are told how 
we are going to get a 7 per cent growth, 
with the current industrial growth being 3.5 
per cent and with the current export growth 
being negative. These are the issues which 
are totally glossed over in the President's 
Address, and, at the end, we are left 
wondering where this Government is 
leading our country to, standing as we are, 
on the threshold of the 21st century, and a 
new millennium.  

Sir, I was saying that we need a new 
beginning; we need a new type of politics, 
a politics of morality and creativity; where 
politics would be seen as an instrument of 
purposeful social change, and that requires 
a rethinking about many things which all 
the political parties have been doing. But 
the first and the foremost task before our 
country is to preserve the unity and 
integrity of India by remaining firm and 
steadfast in our commitment to secularism 
as enshrined in our Constitution. Ours is a 
multi-ethnic, multi-religious and multi-
linrquistic country and this diversity is a 
product of our eternal search for truth. We 
are richer for it. India is the greatest store-
house of religious and philosophical 
thought that you find anywhere else in the 
world. We have to preserve this precious 
heritage. It is only by respecting our 
diversity that we can strengthen our unity. 
Yet, in the last eleven months that this 
Government has been in office, sustained 
efforts have been made by parties and 
elements close to the ruling group to fan 
and foment vicious communal discord and 
strife. Deliberate efforts have been made by 
the Bajrang Dal and the VHP to promote a 
culture of hatred and violence targeted at 
religious 
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our Balance of Payments and reserves look 
comfortable, as Mr. Malhotra tells us, it is 
because of the four billion dollar bonds that 
we raised—very high cost bonds. I do not 
disapprove of those bonds. But what will 
we do the next year? We have today an 
extraordinary situation in the country. The 
oil prices have declined by nearly fifty per 
cent in the last one year. That should have 
been a big benefit to India's Balance of Pay-
ments. But in spite of these soft oil-prices, 
India's trade deficit has more than doubled. 
India's Balance of Payments deficit has 
increased greatly. If we go on this same 
path next year India will be in the midst of 
a severe Balance of Payments crisis. This is 
not a record of achievement. It is a record 
of non-performance. For the first time in 
the last seven or eight years, exports have 
declined in absolute terms. Industrial 
growth rate this year has reached the lowest 
level in the last seven years. The growth 
rate in April-December was not more than 
3.5% per annum. This is a year in which 
despite the good crops which have saved 
us—and therefore, the Government can say 
that the economy is growing at the rate of 
5.8 per cent—des-pite a five per cent 
increase in agricultural production, the food 
prices this year have risen by an all time 
high of 18 per cent. So, the poor are the 
sufferers. Now, you are going to 
superimpose upon them additional 
sufferance by this hefty increase in the 
prices of items supplied through the public 
distribution system. 

When I look at the problems of infras-
tructure, I find a large number of com-
mittees, a large number of groups, but they 
all add up to nothing because this is a 
Government where nobody is really 
accountable. Everybody is making policy 
for everybody else. The Prime Minister is 
making policy for everybody else. His 
Ministers don't feel happy. They don't 
implement it. One does not know, for 
example, what the end result is. The Prime 
Minister in a Conference of FICCI-  made  
a  statement  that  within   15 

days, he would resolve the dispute about 
telecom licences and the difficulties that 
had arisen between TRAI and the De-
partment of Telecommunications. Four 
months have passed. Nothing has hap-
pened. The dispute remains unsettled; this 
is one case where, if this Government had 
shown any ingenuity, large flows of foreign 
investment and domestic private investment 
would have immediately come into this 
sector because they arc all waiting for a fair 
solution of the disputes that have arisen. I 
am not arguing about how these disputes 
should be settled. But it is the responsibility 
of the Government to settle these matters. 
They are not being settled, minorities, 
vicious propaganda machinery is now 
actively at work to tarnish the fair image of 
the tiny Christian community. It is a small 
community, Sir, of less than 20 million 
people and the members of this community 
have been very active in public service, 
particularly in the field of health and 
education. 

As has been pointed out by the Chairman 
of the National Commission for Minorities, 
Dr. Tahir Mohammed, the common man 
belonging to the majority community is 
given to believe, as Mr. Malhotra today 
tried to do, that every single Christian in 
India is out to convert Hindus to Cristianity, 
which is, of course a totally false 
proposition. I was saddened to know that at 
the recent Dharma Sansad, convened by the 
VHP at Ahmedabad, a resolution was 
allowed to be adopted calling for action to 
save the nation, culture and religion from 
the international consipracy of converting 
India into a Christian nation. It is this sort 
of vicious propaganda, vicious resolve 
which is going to destroy the unity that we 
all seek. The power of propaganda is 
unfortunately so strong that when I 
travelled in various parts of India, I saw a 
vicious compaign going on today, all over 
India, on these lines and the common man 
is being misled to believe in these things; 
and there lies a great danger to the Republic 
that we cherish. 
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The tragic incidents in Gujarat, Madhya 
Pradesh and Orissa are a direct outcome of 
this vicious propaganda and it is indeed 
most regrettable that even the Prime 
Minister has chosen to say that conversion 
is a problem and that there should be a 
national debate on it. The advocates of 
such a debate forget—perhaps, they know 
and deliberately forget-that the right to 
profess and propagate the religion of one's 
choice, subject to public order and 
morality, is a Constitutional right and that 
there are enough legal safeguards against 
forced conversions which rought to be 
condemned in any way. They are 
vociferous in their allegations about forced 
conversions but when the National 
Commission for Minorities asked the 
Gujarat Government, they were not able to 
produce any statistics to prove the cases of 
these conversions. Indeed, today, we have 
a situation where the Bajrang Dal and the 
VHP have drawn up a massive programing 
of what they describe as 're-conversion', 
which, we must recognise, has given rise to 
a grave sense of insecurity and fear among 
the members of the small Christian 
community in many parts of our country. 

We are grateful to the President that in 
paragraph 8 he has said that the 
Government is firmly committed uphold 
secularism which has deep roots in our 
society and polity and that the recent 
incidents in Gujarat, Madhya Pradesh and 
Orissa have caused us anguish. The 
Address goes on to say that these have to 
be seen as aberrations which do not reflect 
the national ethos. The Address also states 
that the Government is fully committed to 
the protection of minorities. I welcome 
these sentiments. Yet, Mr. Vice-Chairman, 
Sir, the proof of the pudding is in the 
eating. We have authoritative statement 
from the Chairman of the National 
Commission for Minorities, published in 
The Economic times of 31st January, 1999 
that this Commission has positive 
evidences of involvement of the Bajrang 
Dal and the 

VHP in attacks on minorities. When I put a 
question to the Home Minister this morning 
on this very issue, a wholly evasive reply 
was given. Also how we can forget that in 
spite of evidence provided by the National 
Commission for Minorities to the Home 
Ministry, the Home Minister has the 
audacity to give a clean cit to both these 
organisations saying on 1st February, 1999, 
"I know these organisations. They do not 
have any criminal element." We have the 
BJP Government in Gujarat, for reasons 
which can be guessed which has ordered a 
so-called census of Muslims and christians 
in Gujarat through its police force. If this 
Govenment's profession, its commitment to 
secularism and protection of minorities are 
to be taken seriously, then it must take 
strong and effective action to stop the hate 
campaign so aggressively being launced by 
the VHP, the Bajrang Dal and their 
associates. Yet we all know that the 
Government has done precious little in this 
regard. The BJP leadership's pledge to rein 
in the Sangh hawks has all been an eye-
wash. . Its own allies such as Lok Shakti 
Trinamul Congress and the AIADMK, have 
testified to this effect clearly. It is, therefore, 
not surprising that there is a complete 
erosion of our people's confidence in the 
credibility of this Government. This thing 
cannot be kept hidden from the rest of the 
world. And the fact that India gets such a 
bad international Press is not merely 
because of these incidents, but the hate 
campaign that lies behind the mand the 
viciousness with which that hate campaign 
is being promoted and encouraged in large 
parts of India. In recent months, the 
newspapers have been agog with 
publications that the frontal organistions 
have zeroed in on 67,000 villages in our 
country where these so-called reconversion 
drives will be launched. Now, this sort of a 
thing can be an instrument of only further 
dividing our people, sowing seeds of hatred 
and discord. If this Government does 
nothing to prevent this sort of a thing, its 
credentials, its 
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profession about protecting the minorities, 
about protecting the secularism cannot be 
taken at their face value. 

Sir I shall now say a few words about the 
subject matter of defence. In para 6 of the 
President's Address, it is stated, "The nation 
expresses its gratitude to the brave Jawans 
and officers of the Armed Forces and other 
paramilitary forces who have laid down 
their lives in fighting the proxy war 
unleashed by terrorists. The country 
recognises the sacrifices of those posted in 
places like Siachen and other remote border 
areas in the service of the nation." 

We whole-heatedly agree with the praise of 
our brave Jawans and members of our 
armed forces. But, I must also point out to 
the Government that the manner in which 
the Naval Chief had to be removed some 
months ago, has given rise to a good deal of 
bitterness, dismay and unrest in our armed 
forces. Admiral Bhagwat's statement, a few 
days ago, has raised serious doubts about 
the proper functioning of our defence 
establishment under the present 
Government. The least that this 
Government can do is to order a high-
powered independent enquiry, if necessary, 
in-camera, to look into the affairs of 
Bhagwat and the issues that have been 
raised by it. Mr. Vice-Chairman, Sir, our 
goal should be to maintain the a political 
character of our armed forces. Also, the 
vivilian control of the armed forces is a 
matter not for dispute. At the same time, we 
have also to ensure that the morale of our 
armed forces is as high as is humanly 
possible. 

The hon. Defence Minister has been 
talking about restructuring the defence set-
up. We are not against restructuring. But, a 
structure which has been created over fifty 
years cannot be restructured in a month or 
two or three months. If he has any ideas of 
restructuring, we would urge the 
Government that those ideas should first be 
discussed with the Members of Parliament 
and other interested expert bodies. We 
should not 

be present with a fait accompli. Any 
decision in haste, I think, would be a very 
unwise act. I read that he has planned of 
restructuring the defence system in one 
month. That clearly is impractical and no 
hasty decision should be taken without 
effective consultations with all 
knowledgeable persons, including the major 
political parties. A party like ours which 
has served as a ruling party for fortyfive 
years cannot accept a proposition that this 
present old system can simply be 
dismantled by a new system without any 
careful thinking. One request I would like 
to make to the Government is that they 
should not go after restructuring in a light-
hearted manner which has been the 
charcteristic of this Government, the way it 
has been doing many things for the last one 
year. The second thing I wish to say is that 
the Government indeed has set up the 
National Security Council. But, whosoever 
has commented on the set-up of its advisory 
bodies and all the paraphernalia, says that it 
is an unworkable and un unwieldy body. I 
urge the Government to have a look at the 
monstrous structure that they have created. 
I also recall Mr. Malhotra saying today in 
this house that they remain faithful to the 
National Agenda. The National Agenda had 
promised that the Government would come 
out with a National defence Review. We 
are still waiting for the National Defence 
Review. Sir, Pokhran Tests have come and 
gone. We had hoped that the National 
Defence Review would have preceded the 
Pokhran Tests. But that expectation was 
belied. But, even today it is not too late to 
come out with the National Defence 
Review that was listed in the National 
Agenda. 

Mr. Vice-Chairman, Sir, we recognise 
that after the Pokhran Tests, a new 
situation has arisen with regard to the 
security environment in the South-Asian 
Region. India and our neighbours need to 
negotiate the norms to stabilise the South-
Asian nuclear environment and to 
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set a new course for regional nuclear safety 
and co-operation. Therefore, we welcome 
any steps taken in that direction. We also 
welcome the initiative that was taken at 
Lahore. We endorse the statement made in 
the Lahore Declaration that India and 
Pakistan should take immediate steps for 
reducing the risk of accidental or 
unauthorised use of nuclear weapons and 
discuss concepts and doctrines with a view 
to elaborating measures for confidence-
building in the nuclear and conventional 
fields, aimed at prevention of conflict. 
However, I would urge that these 
confidence-building measures should not 
be left merely to negotiations between 
lndia and Pakistan. We must resume the 
dialogue with our big neighbour in the 
North, that is, China. We cannot have a 
situation where India's relations with China 
remain frozen at the present level. The last 
one year has been an year of retrogression 
in these relations. I think, this Government 
must act speedily to make up for the lost 
time. I know, the Government, at high 
levels, have held discussions with all the 
major nuclear powers, but not with China. 
We would like to know as to what are their 
plans with regard to resumption of a 
similar dialogue with China, which, I 
believe, is essential for a lasting era of 
peace, security and prosperity in this region 
that we live in. 

Sir, now I come to the Foreign Policy of 
India. In the field fo Foreign Policy, until 
the Pokhran tests, there was a remarkable 
unanimity in the country, and that is as it 
should be. We can differ on domestic 
policy. But when we face the rest of the 
world, we must face them as one nation, 
united, knowing what is in our national 
interest. It is a sad reality that the Pokhran 
tests disrupted that sense of cohesion and 
common purpose, which guided India's 
Foreign Policy till then. It is the 
responsibility of the Government to act and 
act decisively to restore once again that 
common sense of purpose and bring about 
once again a national consensus about the 
conduct of 

our Foreign Policy. In this context, I must 
confess that we face today an odd situation. 
Negotiations have been going on between 
Mr. Jaswant Singh and Mr. Strobe Talbott. 
But, what has been happening in these 
negotiations? We have had a general 
statement made by the Prime Minister. It is 
really unfortunate that we have to go to Mr. 
Talbott or to the American Spokesmen to 
really know what has been happening in 
these negotiations. We know from Mr. 
Talbott more than we know from our own 
official spokesmen. I suggest this 
Government that this is not a healthy state 
of affairs. They should come out clearly as 
to what is the current state of the play. The 
American news media has widely reported 
that this Government is going to sign the 
CTBT in May, 1999. This Government 
should tell this House whether any such 
assurance has been given to the 
Government of United States. If this 
assurance has been given, what has been 
the quid pro quo. What has happened to the 
conditions mentioned by the Government 
spokesmen soon after the Pokhran tests? 
Have the American and their other partners 
agreed to abide by those conditions? This 
Parliament is entitled to know the state of 
the play of these negotiations, as well as 
the state of the play of the negotiations that 
this country has held on nuclear issues with 
France, United Kingdom, Russia and also 
with Japan, though it does not happen to be 
a nuclear power. We would like to know 
the consequences of signing the CTBT 
because even today I read an Anerican 
spokesman saying that even after India 
signs the CTBT, there will be no automatic 
removal of the economic sanctions that 
have been imposed on India. 

Now on all these things, if we have to 
have an informed debate in our country, in 
the expectations, that ultimatlcy there must 
be a broad national consensus, please give 
us information, please give us reliable data 
on the basis of which we can 
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make up our mind. Don't treat Parliament 
with such scant respect as has been the case 
thus far. 

Mr. Chairman, Sir, as regards our 
relations with neighbours—and Mr. 
Malhotra brought up this subject very 
early—we have no reason to grudge or 
grudge giving praise where it is due. If 
anything that can be done or is done to 
normalise the relations between India and 
Pakistan, to ensure that problems which 
have persisted are resolved, if honest efforts 
are made to resolve them step by step, our 
party will be fully in support of all such 
efforts. We do recognize that Mr. 
Vajpayee's initiative, even though nothing 
concrete has emerged except updating in 
one form or the other the language of the 
Shimla Agreement. But even then, it is an 
achievement. Therefore, we as a Party, we 
as Indians have • a vested interest in the 
success of meaningful negotiations between 
India and Pakistan 'and I fully endorse the 
Prime Minister's statement that a strong, 
secure, stable and prosperious Pakistan is in 
India's interest just as a strong, stable, 
secure Bangladesh, Nepal, Bhutan, 
Maldives, Sri Lanka are equally in India's 
interest. On this point there is no difference 
among the political parties in our country. 
Therefore, on this point it should not be said 
that we have taken a decision on Bihar 
because we do not like Mr. Vajpayee's 
stealing the shine with regard to what 
happened in Lahore. That was far from our 
thought and I will explain in a moment why 
we did in Bihar what we actually did. But I 
would like to cuation the Government. On 
the very day when the two Prime Ministers 
were winning and dining, 27 innocent lives 
were lost to terrorist acts in Jammu and 
Kashmir. And I agree that words have 
meanings, but deals sometimes speak a lot 
more and it will be very difficult for any 
Government to sell this Bhai-Bhai approach 
if, on ground, innocent people are being 
butchered day by day. Therefore, it is 
incumbent on the Government to make it 
quite clear to the 

Government of Pakistan that if these 
negotiations have to more forward, then 
these dastardly terrorist acts, aided and 
abetted by the ISI, must come to an end. 
Otherwise, as has very often happened in 
the past, good intentions may not fructify 
into solid acts of achievement. History is 
replete with such instances and I hope that 
the Lahore conclave does not end up with a 
similar fate. We have a vested interest in 
the success of these negotiations, but we 
must not be romantic. We must keep our 
feet on the ground. 

Sir, now I wish to say a few words about 
the internal security. In paragraph 9 of the 
Address, the President has noted "with 
considerable satisfaction that terrorism and 
subversive activities in various parts of the 
country are being effectively contained." 
But we all know what is happening in 
Jammu and Kashmir. I must confess that 
what is happening in the North-Eastern 
States is perhaps not being projected to the 
consciousness of the nation. The insurgency 
in most of the North-Eastern States has 
become the norm. The sad reality is that 
there is the Government's rule during the 
day, but insurgents rule at night. The life for 
the ordinary people in many States of the 
North-East has become, what Hobbes once 
described, nasty, brutish and short. 
Therefore, this statement is too much 
simplistic and complacent particularly when 
it talks about the insurgency situation in the 
North-East. 

I am particularly disturbed about what 
has been stated in paragraph 10. It has been 
stated: 

"The Government of India is considering 
repeal of the Illegal Migrant 
(Determination by Tribunals) Act, 
1983." 

This statement is likely to give rise to a 
serious anxiety and a sense of fear among 
the minority community in Assam. This 
matter was settled long ago through Rajiv 
Gandhi's Assam Accord. Opening it once 
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again will create grave dissatisfaction 
among the Muslim community which is 30 
per cent of the population of Assam. Past 
experience shows that any reversal will be 
an act which will be looked upon as a 
positive discrimination against the 
minority community. 

Therefore, I would urge upon the 
Government not to take this hasty action. If 
it ever brings such a Bill to Parliament, as 
a party we will not support it. 

Sir, about the economy, I have already 
said-enough, and I do not wish to say more. 
The Address talks about the Government's 
commitment to the social sector. We all 
know the critical role of universalisation of 
the elementary education. Yet, Very little 
has been said about this important area in 
this Address. Our Government in 1995-96 
started a nation-wide Mid-Day Meal 
Programme because judging from the 
situation in Tamil Nadu, we found that one 
of the best ways to get children to school is 
to provide them with the mid-day meal. 
This is a wholly Centrally supported 
Scheme. My information is that this 
Programme is languishing. There is no 
word about the progress of this important 
Programme which can have a massive 
impact on getting our children into school. 
In the year 1995-96, we started a nation-
wide programme of antional social 
assistance, providing Rs. 300/- to every 
pregnant woman so that at the time of 
confinement or during pregnancy she can 
buy essential medicines. We also started a 
nation-wide programme of old-age 
pension, financed by the Central 
Government. All these programmes are 
languishing for the last three years. No 
word has been mentioned about the 
progress of these schemes in the President's 
Address. I want the hon. Prime Minister at 
least to make a mention about the 
Government's commitment to these 
programmes when he replies to the debate. 

In the same way, there is not a word in 
this Address about the vital Family 
Welfare Programme. We all know about 

the degradation of 'lndia's land, water, air 
and environment, and this has received 
scant attention in this Address. 

So, I could go on, Mr. Vice-Chairman. 
But, as I said, the Government is probably 
too preoccupied in resolving conflicts 
either among its allies or among the 
various members of the Parivar themselves 
so that a sensitive, sensible and pragmatic 
policy-making has taken a back scat. 

We have now an admission by no less a 
person than the hon. Home Minister that 
the Government faces a situation where 
even parties with two or three Members 
can dictate terms and blackmail the 
Government. This is not an atmosphere in 
which a purposeful, meaningful, thought-
provoking action can be taken. 

Now, I come to the last area—the State 
of Bihar. Mr. Malhotra referred to this case. 
I will be very brief on this. Sir, we are an 
Opposition Party. We are the largest 
Opposition party in the Rajya Sabha. The 
BJP knows very well that no legislation of 
this sort can be passed in this House if it 
does not enjoy our support. And yet, I am 
honestly saying, at no time the BJP made 
any effort to talk to us on this subject to say 
that a situation existed in Bihar, where, in 
the national interest something like this 
needed to be done. They knew our view 
previously when they brought the first 
proposal. We publicly opposed them. In the 
light of that, as a responsible and a 
responsive Government, it was their 
obligation to consult us, we being the 
largest Opposition party here. They should 
have told us that this was the problem and 
we should jointly apply our mind. Nothing 
of that sort was done. To assume that the 
proud Congress Party will do the BJP 
bidding under all circumstances, is 
something which they should never expect. 
Let me be quite clear. . . 
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DR MANMOHAN SINGH: We cannot 
endorse the Government's action in 
invoking Article 356 in Bihar. It is not 
because we are not worried about the state 
of affairs in Bihar. We are worried about 
the state of law and order there. We are 
worried about the deteriorating economy; 
we are worried about the atrocities on 
Dalits, but we are still not in favour of 
Article 356 being invoked, because we 
have no confidence that an administration 
controlled by a confirmed Member of the 
RSS will provide any assurance that this 
Government will have the will and power 
to deal effectively with entities like the 
Ranbir Sena. The class composition which 
the BJP and the Samta party combine 
represents does not provide us any 
assurance that a Government dominated by 
this class will take any effective action 
against the sordid activities of the Ranbir 
Sena. The imposition of the President's 
Rule under Article 356 is, in our view, not 
based on concern for law and order or 
concern for atrocities on Dalits as Mr. 
Malhotra projected, but it is designed to 
push the parochial political agenda of the 
BJP-Samta party combine. We shall never 
be a party to this. That is bur position. With 
this I conclude. 

SHRI E. BALANANDAN (Kerala): Sir, 
I thank the Prsident for the address, but I 
regret to say that this address does not 
present the grave realities, which are being 
faced by the nation. It lacks clear direction 
for a way out from the nightmarish 
situation we are facing today. 

[Vice-Chairman (Shri Sanatan Bisi) in the 
Chair] 

Before I came to the Presdient's Address, I 
wish to make a point about the statement of 
Admiral Bhagwat, former chief of Naval 
Staff. He had made a very serious 
statement that "the Defence Minister had 
gone beyond his legal status. He had done a 
big damage by disrupting the equation 
between the Army and the Civil officials." 
This is the first  point.   The  second  point  
he  had 

 
made was, "He had done so many other 
things." I do not want to go into those 
details. But the point is any Government 
which has some sense of shame ought to 
have   come   out   with   the   facts.   Mr. 
Fernandes ought to have resigned from his 
post. That is the minimum candition any 
Indian can expect because the Armed 
Forces    are    not    sector    wherein a 
Government comes for some period and 
meddles     with     their     affairs.     This 
Government   may   go   tomorrow.   The 
equation and the balance has been kept in 
India for a long time.  Our Armed Forces 
are unique. Hitherto, for the last 50 years, 
there was no such complaint or difference 
from the Government on this question. 
Everything has been done on the   set   
pattern,    keeping   equanimity between    
different    sections    of    the personnel. 
Now it has been disturbed. It has also been 
stated that he has some connections with 
the LTTE, etc. I do not want to explain it. 
But I demand that Mr. Fernandes should 
step down. The other question can be 
discussed later. This is the first point I 
wanted to make. 

Now I will come to the President's 
Address. The President in para 3 has stated 
that implementation of the "so-called" 
National Agenda in the past eleven months 
has instilled a new sense of self-called" 
national Agenda in the past eleven months 
has instilled a new sense of self-confidence 
among Indians. We know about the 
situation prveailing in the country India is 
not a small island. India is a big country 
having nearly 100 crores of people. We 
have evolved a Constitution in which ours 
country can be a united nation with 
different cultures, with different religious 
groups— christians, Muslims, Buddhists, 
etc. who arc all Indians. Secularism is the 
basic foundation of our Constitution. We 
have seen the experience of pakistan 
having a Government based on their 
religion. But it was broken into two 
countries within a short span of time. But 
India stood the test of time because our 
Constitution is such that it has a basic 
foundation in 
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which every section of the society has been 
quaranteed a right, without anybody's 
interference. They claim that the "so-
called" National Agenda which is being put 
into practice is good. What the real agenda 
is not told to us. But we know what the real 
agenda of the parties which are supporting 
this Government. We know that the Sangh 
Parivar and RSS have their own agenda. 

4.00 P.M. 

We know that the Samata Party of Mr. 
Fernandes has its own agenda. That is a 
one-pointagenda-the Bihar Government 
should be dismissed. Another partner of 
the Government, the AIADMK leader of 
Tamil Nadu, has an agenda. What is her 
major agenda? Dismissal of the 
Karunanidhi Government. That is her 
agenda. Another leader, the leader of the 
Trinamul Congress from West Bengal, is 
also a part of the Government. What is her 
agenda? "Dismiss the Jyoti Government," 
These are the agenda of these people, 
besides, the other agenda. 

SHRI V.P. DURAISAMY (Tamil 
Nadu): They have forgotten the Indian 
agenda. 

SHRI E. BALANANDAN: What about 
the agenda of the Sangh Parivar? Their 
agenda has only one item. What is that? 
Hinduvisation of the Indian society. 

Sir, Christianity came to India in the 
First Century. Now, we are talking in the 
Twentieth Century. And, what is the 
proportion of Muslims? Except Indonesia, 
the largest Muslim population is in India, 
Bharat. In India, our Constitution has given 
protection to all. These people find 
enemies now? Who are the enemies? The 
minorities: Muslims are enemies; 
Christians are enemies. Another enemy is 
there—I do not want to name-according to 
Golwalker's theory. But the point is, as 
soon as they came to power, their 
immediate agenda came—to construct a 
temple in the disputed site. Because of the 
exposure that came from 

this House and the people of India, they had 
to, for the time being, put it off. Then came 
the issue of implementation of Justice 
Krishna Commission report which is not 
implemented. And, one  fine morning, they 
found that the Bengali people who were 
working in Bombay for long were supposed 
to be Bangladeshis. They immediately 
picked them up and put them in the train to 
be transported to Bangladesh. The 
opposition came from this House and the 
West Bengal Government, that was also 
temporarily shelved. Then the agenda was 
of constructing another temple at Mathura 
demolishing the Muslim set-up there. A 
Committee has been formed. It goes on like 
that. A continued propaganda against 
Muslims is going on. 

My hon. friend, Shri Manmohan Singh, 
has already spoken about the  latest events. 
1 do not want to go beyond that. But, at the 
same time, what exactly is the situation? A 
claim is being made that forcible 
conversions are sought to' be made be 
Christian missionaries. There might be a 
stray case or two. But the population ratio 
shows that for the last ten years, the 
proportion of the Christian community is 
coming down. They say there is forcible 
conversion. Then how does the percentage 
of the Christian community come down. 
How does the equation go wrong, if that 
allegation is true? About Gujarat, I myself 
raised a question here in this House. 
Everybody was rather moved. Not only this 
section or that section. Everybody in the 
House was moved. Schools were attacked; 
Bibles were burnt; children were beaten; it 
went to the extent of beating priests and 
demolishing schools! It was a big issue. 
The Prime Minister went there, very good. 
We thought that when the Prime Minister 
went to attend to the problem, he would 
make a correct appraisal and take a correct 
attitude. 

To our bad luck, Shri Atal Bihari 
Vajpayee, the respected Prime Minister of 
India, had gone to see the place where 
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the incidents of attack on the Christian 
community had taken place. What was the 
statement made by the Prime Minister 
afterwards? He has made an astonishing 
statement that nobody could understand. The 
statement was made that the conversion 
question needs to be locked into. The main 
plank on which the attack on the Christian 
community was justified by the Sangh Parivar 
was that there were forcible conversions. The 
Prime Minister had made a statement after 
visiting that this question needs to be looked 
into. What more they want? He was trying to 
give a certificate to them.. That was not 
expected from the Indian Prime Minister who 
is supposed to be standing on a high pedestal. 
However, Mr. Vajpayee has done that. Sir, is 
this an issue relating to Muslims and 
Christians? No, Sir. This is an issue relating to 
India, the Indian unity, the Indian secular 
foundation and we have such a system where 
we have the Congress party, the Communists, 
the B.J.P. and other parties. We have different 
parties in India and we have our own 
programmes. We have so many things. But 
basically we are Indians. We want Indian 
unity to be kept even at the cost of lives. So, 
that is the main thing we have to protect and 
safeguard. What is being done is against the 
unity and integrity of India. If this agenda of 
the Sangh Parivar is allowed to continue, what 
will be the fact of the country? In all the 
important and essential sectors of 
Government, we find big R.S.S. ideologues 
being put in position, in the educational 
institutions, etc. By using that lever can be 
country be developed into this or that nature? 
The basic lever is education and culture. That 
lever is being used to communalise the 
situation and communalism is being 
introduced into the curriculam. To what extent 
is it being done? I do not want to explain that. 
Nathuram Godse had killed Mahatma Gandhi. 
It was known to all. Now, they say that these 
name of Mahatma Gandhi should be removed 
from the text books. In   his  place,   the   name   
of  Nathuram   - 

Godse should be inserted in the text books. 
This is the extent of the orization being 
coming into the educational curriculum. 
The B.J.P. Ministers want to do it. This is a 
small thing. Education is not a Private affair 
of a political party. This is the question of 
India's unity as such. Therefore, the first 
point I want to make is that the Presidential 
Address this time has not addressed itself to 
this issue at all. This issue can create a very 
serious situation, a situation which can only 
be considered as nightmarish because we 
want freedom, we want to protect the unity 
and integrity of our people as well as our 
country. If the present trend is not checked, 
it will smash the unity and integrity of the 
country into pieces. Hitherto, the 
Government was posing a question that 'we 
only go with this agreed agenda.' Every day, 
a demand is made for convening a meeting 
of the Coordination Committee, this 
committee or that committee. There is no 
time left for the Government, to really 
govern the country. Every day is spent in 
appearing this party or that party, in 
considering this demand or that demand. 
This is how things go on. And, finally in 
Bihar, the democracy has been murdered. 
The ruling paty itself was, in the first place, 
divided. I do not know what kind of patch-
up is being done now. What is the situation 
now? If we take the question of law and 
order which is breaking down, the big 
landlords of Bihar, who were owing 
allegiance to the Sangh Parivar, decided to 
kill the agricultural workers who were 
making some demands and fighting for their 
land and wages. They thought it fit to have 
their own private organisation, private sena. 
It was started during the period of the 
erstwhile Chief Minister. It continued 
during the period of the lady Chief Minister. 

They purposely killed dozens of people 
on that day. Can it made an alibi for 
dismissing he Government? If that plea is 
to be taken, then any Government can be 
dismissed. A Government can be dismissed  
if somebody  kills  somebody. 
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This is absolutely putting the law in the 
reverse gear. It is a violation of the 
Consitutional provisions which also 
become a casualty under the BJP-RAJ. 
Therefore, the question now is as to how 
the secular foundation of the country is to 
be protected, as to how India's unity is to 
be protected. 
The democratic set-up is being tampered 
with to placate their allies. This is the 
major demand of Mr. George Fernandes. 
Sir, what did Mr. Fernandes want? "I want 
that Government to go!" These people 
make such a demand. A majority of the 
people of Bihar, a majority of the people of 
West Bengal and a majority of the people 
of Tamil Nadu voted for their respective 
Governments. And somebody who has got 
25 votes or a party which has got a small 
representation is supporting them, at the 
Centre being a peculiar situation, they are 
having some kind of the State 
Governments. On account of their demand, 
what kind of a situation has arisen? This is 
an abnormal situation. This is not a normal 
situation. When such an abnormal situation 
has arisen, what should be the attitude of 
everybody? When an abnormal situation 
has arisen, when the national unity and 
integrity and the basic foundation of our 
Constitution are at stake, every political 
party, every politically conscious man 
should come closer to see that the secular 
foundation of our Constitution is protected, 
the national integrity is protected and the 
democratic set-up is protected. This is the 
situation we are facing today. 

Sir, the President has referred to a big 
event, i.e., the Pokhran nuclear blasts on 
May 11 and 13. We can discuss it. I must 
say that the nuclear capability which we 
have acquired has not been created by the 
BJP Government in just 30 days. Is it so? 
In 1974 itself, we had acquired this 
capability, and after acquiring the 
capability, we said, "We don't want to go in 
for an arm's race. We don't want to go in 
for -nuclear weapons." But we are also not 
going to be cowed down to sign on the 
dotted lines as imperialist countries or 

those who are having nuclear weapons, 
demand." 

We wanted equality; all the nations 
should have an equal standing. Somebody 
can have huge stockpiles of nuclear arms; 
and they are preaching to us that we should 
immediately destroy them; what we should 
do etc. The do's and dont's are being 
dictated tous by those people, those 
countries which are having an abundance of 
nuclear weapons. We cannot agree. India is 
persistently continuing a policy which has 
been acclaimed the world over. And the 
policy pursued by the Government of India 
was a national policy. It is not a party 
policy. That national policy has been 
acclaimed by everybody. Now, as soon as 
the BJP came, they have done this rather 
quickly. And they said, 'we have become a 
nuclear power.' After seven days, we found 
that Pakistan also did the same thing. Then, 
what is the result? The result is that tension 
built-up between India and Pakistan. Was it 
necessary? Also, the imperialists used this 
occasion to deny us technical aid; deny us 
many important supplies which were 
needed for our national development, 
saying that we have gone beyond some 
limits. They wanted to impose economic 
sanctions against us to which we, Indians, 
cannot submit. We have to fight those 
things. But we have to. understand our 
mistakes. If we do this kind of an 
experiment, then what will be the economic 
fall-out of this? This question has to be 
looked into separately; I don't want to deal 
with it here. But this is a question which 
puts upon the Government a lot of financial 
burden. In this strained economic situation, 
this ought not to have been done. Now, to 
repair the wounds, some steps are being 
taken like travelling to Lahore by bus, etc. 
We have no complaint against it. But at the 
same time, the whole situation has been 
created like this. Indo-Pakistan relations 
ought to be normalised by mutual 
discussion. Even after going and coming, 
the  engine  is  still  at  the  old  station. 
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However, we cannot forget this question. 
The Government at the Centre dealt with 
this kind of a sensitive matter without 
proper consideration. It is a sin and crime 
on their part. The National Security 
Council has raised another question. As I 
told you, this country is a big country. 
Many political parties are there. National 
security is not the private affair of the BJP. 
The Chief Minister of every State should 
have some say in the National Security 
Council. This is a big nation. National 
security is an important subject. Before any 
crucial decision is taken, it has to be 
discussed fully with all the Chief Ministers, 
who are also elected by their people. We 
should have a properly-constituted 
National Security Council; a national 
security apparatus. That also has been done 
by the BJP as if it is its own private affair. 
As a fall-out of the Pokharan blast, 
pressure is coming on us and the economy 
is also facing a serious strain. The 
imperialist powers and the world economic 
powers put pressure on the Government of 
India to sign the CTBT on the dotted lines. 
This is the danger we are facing today. 

Now I want to come to some questions 
about the price rise and the economy. What 
exactly is the situation today? Now, the 
Government claims that the economy is 
facing difficulties and that it is taking steps 
to improve the economy, etc. Comparing 
our country with the developing countries 
in the world it claims that our economic 
growth rate is. high. What about the prices 
of essential commodities? I don't want to 
repeat the story of onions. You know about 
that  story. We exported onions at Rs. 4 or 
Rs.5 and we imported onions at Rs. 20 or 
Rs.25. That is how this Govenrment 
manages the economy of this country. 
What happened? The essential 
commodities Act. That Act has been 
relaxed and a traders' paradise has been 
created. The big traders found that the 
production of certain essential commodities 
was becoming bad. They immediately   
hoarded   things   and   the 

prices ot everything went up. What is the 
latest situation? What is the step that the 
Government is taking now? The finance 
Minister wanted, before presenting the 
Budget, on the basis of the fiscal deficit 
development, to curtail fiscal deficit by 
cutting subsidies. The Government in its 
wisdom cut the subsidy. Subsidy to what 
did it cut? It cut the subsidy given for 
providing rations like rice, wheat, sugar, 
etc., to the weaker sections of the society. 
The price of urea had also been jacked up. 
How sensibly it is acting. As Soon as this 
Government came to power the economic 
policy became a bullshit. Huge concessions 
were given to the capitalist class. At the 
same time, it wants to take away whatever 
little concessions which are given to the 
common man. This is the approach of the 
Government in this regard. Therefore, the 
policy-makers and the Government are 
putting the people of the country to 
starvation. Many of the essential 
commodities are not within the reach of the 
common man. What is the result in totality? 
The result is that the people living below 
the poverty line are on the increase. As per 
the CSO estimates, the percentage of people 
living below the poverty line has increased 
from 29.1 to 32.93 during the period 1991-
96. There is an increase of 3.2 per cent. In 
other works, 96 lakhs people are coming 
below the poverty line annually. It is nearly 
one crore. What is the meaning of the claim 
that the economy is progressing? The 
economy of a large section of the people is 
going down. Their life is going down and 
down. This is one of the results. In the case 
of the wages of the workers in the organised 
sector, the growth, is negative. There is 
negative growth. When the prices go up, 
when you do not compensate the price rise, 
the growth- in wages automatically 
becomes negative. There is a negative trend. 
Not only that, according to Government 
calculations, there is a surplus of 45 lakh 
workers in the organised industries. 
Therefore, the point I am making, Sir, is 
that the quality of 
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life of the people is going and down. The 
Workers' wages are going down and 
workers' employment is also going down. In 
this situation, the Government is going 
ahead with their so-called economic policy 
of globalisation. What is the total position 
of our economy? I do not want to go into 
the details of the economy as such because 
it can be dealt with some other time also. 
But the point is the agricultural output is 
expected to grow by 1.2 per cent during 
1999. And that is possible because, in the 
year 1997-98, the food production was 
negative by 4.5 per cent. It is now positive 
from the negative side it has come a little to 
the positive side. That is the position now. 
The foodgrains production during 1998-99 
is projected to grow by 0.1 per cent. During 
1999, the per captia availability of 
foodgrains was expected to decline by more 
than eight kilograms per annum despite 
consecutive good nonsoons. So, availability 
of foodgrains has come down, and the 
industrial production is expected to be 3.2 
per cent. I do not know what concocted 
figures will come in the Budget, but the 
point is, if it was 6.2 per cent last year, it is 
going to come down like that. That means, 
the economy is going into a very bad shape. 
So, my point is this. Dealing with the 
present economic situation, the President 
has said, that the global economic situaion 
is bad and inspite of the global environment, 
out economy is faring well. What is the 
global experience? You have talked of 
many countries as models of economic 
growth. The East Asian countries were 
supposed to be economic tigers. The second 
strongest economy is Japan. All these 
economies are facing a crisist. Why? Are 
they not following globalisations? Are we 
teaching them globalisations. They are 
masters; they are teaching us. But the 
national economy, as a whole, is facing a 
crisis. Therefore, the Government of India 
ought to have atlease taken a lesson from 
small countries like Mexico or Malaysia or 
for that matter, even Korea. Let us see about 
the World Bank. Now the World 

Bank does now stand for a total opening up. 
They are not saying that it is essential to see 
that the intrusion of the bubble economy is 
restricted. What does it mean by bubble 
economy? The speculative capital which 
has come into the-country is now being 
withdrawn within no time, by those who 
have put in money. The country's economy 
is now being put into difficulty. Here, the 
question, Sir, is that this Government is the 
only Government in the World which did 
not study anything about the economic 
development. If at all they had studied, the 
will not say that it should be opened up; It 
is should be hundred per cent privatised, all 
the multi-nationals are welcome etc. The 
way the public sector industries are being 
considered and painted by the Government 
authorities is very bad. I have no time to go 
into all the details. For the last three 
consecutive years, the net profit of public 
sector companies has been going up 
continuously. In 1994-95, it was Rs. 12,000 
crores. In 1995-96, it was Rs. 13,704 crores 
and in 1996-97, it was Rs. 16,120 crores. 
This is the profit which was earned by the 
public sector. Their contribution to the 
exchequer is more than the private sector. 
The public sector has paid Rs. 26,400 
crores to the exchequer in the form of 
divident, corporate tax, income tax, excise 
and customs duty, etc., while the private 
sector has paid only Rs. 2,085 crores. So, 
the public sector being painted very bad, is 
not correct. I do not want to go into the 
details. 

Disinvestment has been made a 
permanent feature here. But because of 
such a bad economic situation in the 
country, no body came forward to buy the 
shares. Therefore, the target of Rs. 5,000 
crores could not be achieved. Then what is 
the ingenious method being resorted to by 
the Finance Minister? That method is buy-
back system. What does it mean? The 
Navaratana companies which are the best 
companies in India and which can be 
ranked as first or second in 
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the world, are having some money for their 
working capital and future investment. Our 
Finance Minister thought it fit to take that 
money and asked those public sector 
companies to buy-back the Government 
shares. That means they are demanding the 
money which they are having so that these 
companies also become sick. This is the 
technique which is being usurped. You are 
destroying the whole thing we have built; 
Sir, Rs. 2,00,000 crores which have been 
spent in the public sector are slowly being 
transferred to the private hands, i.e. Indian 
and foreign, for a song. This is not a small 
thing. I must say that it is a crime which 
cannot be pardoned. When India became 
independent, we were a poor country. We 
could not afford to develop the 
infrastructure. Then we started a public 
sector system. Sir, I don't want to go into 
the history. But within eleven months, in 
continuation of the policy, this Government 
wants to see to it that the whole thing is 
transferred to private hands. All the airports, 
Mumbai Airport, Delhi Airport, Calcutta 
Airport, Madras Airport, etc. and all the 
major ports, Cochin Port, Mumbai Port, 
Calcutta Port, Madras Port, etc. are being 
privatised, through corporatization. That is 
the situation now. They are also thinking of 
slowly privatising the governance itself by 
bringing the so-called experts from IMF and 
the world Bank. This is an absolutely 
unwanted position which will ruin the 
country. I would like to warn the 
Government. 

Then some thing is coming up for the 
working class. According to the President's 
Address, a second Labour Commission is 
already appointed. That Commission is 
going to take steps to examine the existing 
laws and to make new laws, etc., in tune 
with the international economic 
development. Things are changing fast. 

In tune with the changes the laws should 
change. Many changes are taking place the 
world-over. Take the case of Germany and  
other  countries.  I  have 

gone through the economics of various 
countries. What is at stake is, workers' 
employment is being made unsafe. Absolute 
'Hire and fire' right is sought to be given to 
the employers. That is the main contention 
now. The new economic development, 
which is also called jobless growth. There is 
no growth of jobs. They want to sent the 
workers out whenever they want, and the 
workers' duty time, their permanency, etc. 
are not being taken care. The working class 
of India are not easily going to submit to 
these things. Sir, before concluding, I want 
to mention one or two things more. On the 
international scene, there are international 
agreements with SAARC countries as well 
as Ceylon. 'Opening up' is the catchword 
today. I am from Kerala. Kerala and Ceylon 
have more or less the same climate. Our 
economy, Kerala's economy, is mainly 
based on cash crops. The main cash crop is 
rubber. The Government is purposely 
importing rubber. We are having self 
sufficiency in rubber. Every nation in the 
world, while they might say that they are for 
complete liberalisation, take conscious steps 
to protect their industries and their 
agriculture. Without that, no country is 
playing today. The only exception is our 
Government, the BJP led Government. 
When we go in for liberalisation, we don't 
want our to be closed down to the advantage 
of others. We don't want our agriculture to 
suffer, and others to gain. In Kerala, the 
economy is in doldrums, because the 
cultivators cannot do anything. Now, the 
rubber plantations are not able to employ 
workers to get the rubber tapped. Tapping 
cannot be done because they cannot pay 
wages to the workers. This is one thing. 
Another thing is that we have another cash 
crop which is also being produced in 
Ceylon. What is the advantage of general 
agreements, etc? I am not going into all that. 
But what is the effect on the country, 
especially on our State? We told our 
Commerce Minister that while they go in 
for these things, our country's interests 
should be taken up primarily. That is their 
duty. But they did 
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not take it up and did not consider it     

seriously. 

Sir, I want to conclude by saying one 
thing about the handling of industries by the 
Government. They are taking steps to close 
down our industries. This is known to all. 
For example; I would like to quote 
something which was said by the Industries 
Minister in this House. The Minister of 
Industries, in a statement made in the Rajya 
Sabha on  1.12.98 — this is on record   —   
said   that   the   Government would not 
stand in the way of eventual revival of any 
of these PSUs if the revival scheme is 
sanctioned." For how many companies? For 
nine companies, employing ten thousand 
workers. These companies are Mining and 
Allied Machinery  Corporation  Ltd.   
(MAMC), National   Bicycle   Corporation   
of  India Ltd.   (NBCIL),   Cycle   
Corporation   of India  Ltd.  (CCIL),  Bharat  
Ophthalmic Class Ltd. (BOGL), National 
Instruments Ltd. (NIL), Weighbird India 
Ltd. (WIL), Bharat Process and Mechanical 
Engineers Ltd.   (BPME),  Tannery   and  
Footwear Corporation of India Ltd. 
(TAFCO) and Rehabilitation Industries 
Corporation of India (RIC). The Minister 
assured that he had no objection to the 
revival of these units. This statement was 
made on 
1.12.1998. These   units  were   given   an 
ultimatum    to    accept    VRS/VSS   by 
28.2.1999, that is, after two months. 
Now, the Government says that they are 
not doing anything. When you are in the 
Government and you make a statement 
in the House, you should be serious 
about it. When the Government says 
something, it should be implemented. 
The Workers* case has to be very careful 
ly handled. That is not being done. I do 
not want to go into the details of this 
statement. But the point that I want to 
make is that the pubic sector privatisa 
tion, the attack tin the working class, the 
attack on the ecqnomy and the attack on 
the national interest is not to be tolerated 
by anybody. Therefore, with all respect 
to Vajpayeeji, the first thing I demand is, 
please get down, clear out, so that India 
can be saved. 

THE VICE-CHAIRMAN (SHRI SAN 
ATAN BISI): Shri Sangh Priya Gautam. 
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�� �ह
 �ह< C���-339 (2) :�6%=�_ ?�?���� 
��  ���� �� �ह
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:%	�)C���� ��� �� �,�� F 2%��# 3�� 
%���� �� ��,¦�8 ���� �� -J��� ��w� %���� 
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%	�6y ��_� ���� :�� 6��� �ह6?� %��? 
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 %���� �ह< ����$ � ह� %�"9� 
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THE     VICE     -CHAIRMAN     
(SHRI SANATAN BISI): That I will tell 
you. 

B? �� ��� B? �
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THE VICE-CHAIRMAN (SHRI 
SANATAN BISI): Now, it is 5 O’ clock. I 
adjourn the House till 11.00 am tomorrow. 

The House then adjourned at 
one minute past five of the 
clock till eleven of the clock 
on Thursday, the 25th 
February; 1999. 

 




